429  Re: Supplementary Demands BHADRAS3, 1915 (SAKA) for Grants (Railways) 430

) [English)

SHRI SRIBALLAV PANIGRAHI (Deo-
grah) : He is deeply thinking about the dete-
rioration of Parliament that they have brought
about, (Interruptions)

MR. CHAIRMAN: Now, please lct us
continue the Business.

[Translation]

SHRI SURYA NARAYAN YADAY
(Saharsa) : Sir it is not so. The hon. member
was so tired that he was taking a deep rest.

SHRI CHANDU LAL CHANDRAKAR
(Durg): A man’s action is guided by his
nature.

15.21 brs.
[ English]

SUPPLEMENTARY DEMANDS FOR
GRANTS (RAILWAY) 1993-94 —Contd.

AND

DEMANDS FOR EXCESS GRANTS
(RAILWAYS)—1989-90.

MR. CHAIRMAN: We shall now take up
further discussion on the Demands for Supple-
mentary Grants in respect of the Budget
(Railways) for 1993-94 and Demands for
Excess Grants in respect of the Budget (Rail-
ways) for 1989-90.

SHRI SANDIPAN BHAGWAN THORAT
(Pandharpur): Mr. Chairman Sir, I rise to
support the supplementary demands pre-
sented by the hon. Railway Minister.

At the very outset, I must congratulate the
Railway Minister for providing conversion
of meter-gauge into broad-gauge the Sholapur-
Hotagi-Gadag Railway Line because this
pertains to my district. So I must congratulate
him for taking this 6,000 km. new work which
he has promised in the last year's Budget.

Sir, while congratulating him, I would also
like to apprise him about the resentment which
was there in Pandharpur because of the

Miraj-Letur broad gauge work which he has
started in September 1992 at Latur.

Pandharpur is my constituency and people
of my area are agitating that this work ac-
tually should have been started from Pandhar-
pur instead of Latur. Much criticism has
come in the papers also when the hon. Minis-
ter went to inaugurate that programme along
with the Chief Minister. I would request the
hon. Minister that this work should not be
hampered while making additional provisions
into the red.

Miraj-Latur section is a very important
section. Pantharpur is a religious place.
People from all over the country visit Pandhar-
pur and the Yarris are very much disturbed-
So T would request you that this work should
be done in two phases. One from Latur to
Kurduwadi and second frem Pandharpur
to Kurduwadi. Then the whole track will be
covered in a broad gauge and the people
coming from all over the country will beina
position to travel in one stroke to Pandhar-
pur which is a religious place.

Sir, the criticism that has appeared in the
papers, I will hand over copy of that paper
‘o you, it will be seen from that, what the
people cf Pandharpur are thinking about this.
So I seek your assurapnces that Miraj-Latur
Section will be covered in two parts, i.e.,
from Latur to Kurduwadi and from Pandhar-
pur to Kurduwadi. Pandharpur-Korduwadi
work should be started from Pandharpur only
because the people of that area wery much
agitating.

Secondly, 1 would like to say something
about Item No. 5, i.e. about the Indian Rail-
way Construction Company Ltd. “‘provision
for purchase of aircraft.,”

An amount of Rs. 15 crore has been pro-
vided for this purpose. I would suggest that
instead of providing this amount for purchas-
ing or for exigencies like accidents, etc.. the
hon. Minister may consider taking an aircraft
on hire from the Indian Airlines or to manage
by some other means. He may consider this
suggestion.

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): It works out to be
costly.
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SHRI SANDIPAN .- BHAGWAN
THORAT: It is my submission. Instead of
purchasing an aircraft the hon. Minister can
think of investing the meney on something
- els€. Conversion ipto broad gauge is a good
- scheme, I'agree, for which the hen. Minis-
ter must be congratulated. I myst congratulate
him for that. So, Instead of spending the
money on purpchase of aircraft, this amount
may be utilised for gauge conversion.

With these words I conclude.

[Translation)
SHRI RAMPAL SINGH (Domariaganj):

Mr. Chairman, Sir, I am grateful to you for .

giving me an oppomunity to speak. I rise to
speak on the Additional Demands for the
year 1988-89 and the Supplementary Demands
for year 1993-94. I am also grateful to the
hon.. Minister who has decided to take the
project of conveérting the narrow gauge from
Gorakhpur to Lucknow into broad gauge in
_ the first phase. The project is likely to start
next year. I would also like to submit that
my constituency is Siddharth Nagar and the
name of the Railway Station there is Nau-
garh. I have requested the hon. Minister
of Home Affairs time and again to change the
name of the station, because it is a Buddist
place and the tourists find it difficult to reach
there. But I regret to say that the hon.
Minister of Home Affairs informed me in
writing that since the word ‘Sidharth Nagar,
propagates rcljgious feelings, it is not possible
to change the name, My submission is that
since the word ‘Sidharth Nagar' symbolises
Gautam Buddha, therefore the name of the
station should also be kept ‘Siddharth Nagar’.
It is a backward area of eastern Uttar Pradesh
having border with Nepal. There was an
inter-city train from Gorakhpur to Lucknow,

which has been withdrawn from the Ist of

July. Another train from Kanpur to Barauni
has also been withdrawn. The number off
trains is being increased everywhere but de-

creased in this area. Local residents ghe-.

raoed, stopped trains and staged demonstra-
tions. I wrote a letter also to this effect, but of
no avail.

So far as the question of demands is con-
cerned, I would like to know the head from
which the funds allocated in the year 1989-90
had been taken? While submitfing Supple-.
mentary Demands for the year 1993-94 it

AUGUST 25, 1993

Jor Grants (Raitways) 432
has been said that an aeroplane would Jbe
purchased for immediate arrival at the site of
accident. " At present whenever thete is any
emergercy, our military aircrafts ar¢ made
available. Ours is a poor country and there is
a vast scope to bring about an improvement
in Railways so as to facilitate the railway
Passengers. At present there is no appro-
priate arrangements for drinking water at
railway stations and potable water is not
availablc there. My submission is that ins-
tead of purchasing aeroplanes the Gowern-
ment should spend the money to provide
adequate facilities to the passengers.

With thesc words I conclude.

SHRIMATI SAROJ DUBEY (Allahabad):
Mr. Chairman, Sir, I am grateful to you for
giving me an opportunity to express my vicws
on the Demands for Grants and Suppler
mentary Demands. I am also thankful to
he hon. Minister of Railways for taking the
initiative to convert the narrow gauge from
Varanasi to Allahabad into bread gauge.
This would provide preat facility to the rail
way passengers of our area. Therefore, I
weuld like to express gratitute on their behalf-
However, only gaug¢ conversion will not be
suffice. My submission-is that the distance
between the Allahabad -Junction and Ram-
bagh Junction is 8 Km. The passengers
arriving there by ‘trains from north-eastern
states, sometimes in the late night
and scmetimes during the early hours of
day—havetoface a great inconvenicnce in
arriving at the main railway station. They
are forced to pay heavy charges to rickshaw
pullers or sometimes they have to part with
hei r luggage during late night hour . Therc.
fore, I would like that the Rambagh railway
station may be connected with the main
railway station So that the passengers from
north-eastern regions may arrive there direc
and catch the mext train to reach their des-
tinations. This would lcssen the inconvenience
to the passengers. With regard to the om-
going guage conversion between Allahabad
and Varanasi, I would like to submit that
there are three routes to go from Allahabad,
Rambagh milway station to Varanasi—one is
via Yanghai, another vig Mirzapur and the third
is via Handia. The total distance via Handia
comes to about 110 Km. If the line is doubled
at the time of gauge coversion, the purposc
of this. conversion would be fulfilled. At the
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same time clectrification may also be done
80 that electric trains may also operatc. This
would make the journey of the passengers
from north-castern states comfortable,

* The construction of railway over-bridges
should  always be time bound. Construction
work of a railway bridge in Chaufatakan
Subedarganj in Allahabad had staried.
It is already about 5 ycars since - then.
About 10,000 vehicles pass through and in-
‘numerable pedastrains walk on the way.
The railway Crossing has been closed for
constructing this over bridge. As a result
of which thc passers-by have to cover an
extra distance of § knms everyday. However,
the construction work was suspended all
of a sudden about two and half years cgo.
The debris is lying scattered ‘here and the
crossing gate is closed. The pillars ru.i.\.md
there for the overbridge are ruther causing
inconvenionce.  The Government should
somehow or the other manage for com-
pleting this task because the public life has
become upset.  School goinp children are
also facing great inconvenience. It has aslo
become accident prone. Therefore, the
Government should get the work com-
pleted soon.

The then Minister of Ruilways, Shri Jan-
eshwar Mishra had laid the foundation stonc
of the Rail Yatri Niwas in Allahabad. But,
no construction work has sincc been started.
Allahabad, is an important city, from cdu-
cational, political and cultural point of
view and when a Union Minister of Railways
had laid the foundation stone of the Rail
Yatri Niwas, it is the duty of the Govcrn-
ment to fulfil the long standing demand of
the people of Allahabad so that thay may
avail the facility of this Rail Yatri Niwas.
There were nine Zonal Offices in all. Tie
new Zonal Offices mentioned in RRC in-
cluded the names of Allahabad and Jabalpur.
Now, a decision has been taken to exclude
ANahabad and include Bangalore in this list.
Allahabad is a central place. Therefore, it
should not be neglected, rather priority

‘should be given 10 construct the zonal office -

in addition to thc Headquarters in Allahabad.
There are four stations in Allahabad. Naint
is one junction and comes under one division
while Prayag under the other, similarly Ram-
bagh comes under Varanasi division. If
ozual office is opened at Allahabad station, the
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local residents would get job opportunitied
and the functioning of railway would become
smooth. It has been a long standing demand
of Allahabad and a motion has already been
passed to this effect and when the RRC
Committee has already recommeded, the
Government must open the zonal office there.
Three important trains on the route from
Patna to Madras operate viz Naini without
touching Allahabad junction. The trzin from
Varanasi to Cochin operate twice in a week
and the train from Guwahati to Bombay
opcrales once in a week. These three im'por-
tant trains should be made via Allahabad
junciion.  Pilgrims from allover the county
com: to Allahabad ard have a holy dip in
the Sangam at the time of ‘Kumbha Mcla’
Similarly innumerable people gather there-
every year on the occasion of ‘Magh Mela’
Therefore, important trains must operate
through big stations so that the pilgrims do
not face any inconvenience in arriving at
their destination. Earlier also, 1 had requested
lo start a direct train from Allahabed to Agra
and Bomb2y, because lot of people from
Allahabad work in Bombay. whercas in
Allahabad there is High Court. Thus, people
from both the cities have to move from one
place to the other and for which a direct
train should be started from Allahabad to
Bombay and Agra. Every year Demands
for Gran's zre sunctioned thrice in a year
but the passengers do not get fucilities pro-
portionately. The services of a Coctor should
be made available in ‘Shatabadi Express’
and 'Rajdhani Express’ trains bccause if a
ratient happens to fall sick in the mid way
the conseguences mey be serious. Therefore
proper medical aid and  the services of
a doctor should be provided so as to treat
the patient in time. ‘Bombay Mail® had a
halt in my constituency Shankargarh, which
has been discontinued for the last one month
though the area is a big silk trade centre.
Agitations werc also launched for the re-
storation of the facility.  Since the Govern-
ment had discontinued the halt on temporary
basis, they should not only restore the halt
of this train but also provide there a halt of
Sarnath Express also. Three tier coaches
have been coaverted into sleepers with a
view to earn more revenue. But a middle
class passenger who cannot afford heavy
fare is not only feel harassed but also has to
pzy a fine of Rs. 50/- to Rs.500/- if he happens
to enter the sleeper coach. It is an injustice. No
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important train has unreserved coaches in
adequate number. Peoplc of poor sections
travel only in these coaches. The passengers
in trains like Amritsar Muil, Kalka Mail and
Bombay Mail have to travel standing.
So much so that women having luggage on
their heads and children with them travel
at their door steps or on in toilets. I would
like the Government to pay attention to-
wards providing facilities to the pussengers.
A few days ago, I had told the hon. Minister
that we, the 22 Members of Parliament
travelled in a special bougic atiached to
Lucknow Mail from Delhi to Lucknow.
There were hcaps of dut ani filth unaer
cvery berth. The hon. Member, Dr. Tripathi
was with us when we asked to get the place
cleaned. they rcfused. It was only when
we tpreatened to pull the chain that the
coach was kot cleaacd. 'We arcued that since
it was an air-conditioneéd coach we should
be provided bed roll, they refused. Again
when the Members threatned to pull the chain,
they removed the chain. Then we went to
another coach ana pulled the chain, after
which the train stopped and we were pro-
vided bed rolls. We told thcm that Shri
Shahabuddin was not well and that he should
be provided with atleast a blanket. They
fulfilled the demand but with great rejuctance.
We had children with us who were shivering
with cold. But bed rolls were not provided
to all despite holding the train for about
an hour. It is a country of common man.
A large number of poor people travel by
trains. Adequate arrangements Should be
made to kecp cleanliness in trains, and the
number of unreserved coaches should be
increased so that the passengers can get
scats after getting tickets. The situation
should not deteriorate to the extent that the

passengers, particularly women arc forced

to travel in toilets. If compared the goods
trains are far better in which cattle are taken
from one place to other comfortably.

I would also like to submit that all facilities
are being diverted to South; particularly to
Karnataka. Full concentration is focussed
there. A little attention should be paid to
Northern parts of the country also. The
Government has curtailed railways facilities
on on¢ hand and increased the fare on the
other. The commandants recruited in Rail-
way Protection Force in 1979 are still working
on adhoc basis and have not been confirmed
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so far. The meetings of the Departmental
Promotion Committee has not been con-
vened for the last many years. The personnel
of Railway Protection Force who look after
the Railway property are living under mental
tension because they are still working on
adhoc basis. Therefore, attention: should
be paid to them also.

About 12 accidents might have taken place
in a year on Tundla-Allahabad-Kanpur route.
A disastrous accident of Rajdhani Express
had also took place in which a large number
of people lost their lives. Accidents arc most
frequent there becausc goods trains are
stopped forcibly and are looted. Rajdhani
Express collided with the goods train. The
Government should look into this aspect also.

With these words I am thankful to you for
giving me an opportunity to speak, 1 would
also like to submit that not only railway
facilitics should be extended but the number
of unreserved coaches should also be in-
creased so that the poor people in parti-
cular may bc benefited. The facilities should
be increased in proportion to the increasc
in railway fare.

[English)

SHRI BASUDEB ACHARIA (Bankura) :
Mr. Chairman, Sir, the Minister of Railways
has asked for Rs. 4 lakhs for....(Interrup-
tions). For one conversion he has asked for
only Rs. One lakh which is only a token
amount which he has sought for sanction.
The Railways have now adopted a policy of
uni-gauge system and during the Eighth
Five-Year Plan there is a proposal to convert
6000 kilometres of meter gauge line into
broad gauge. The Minister will clarify
whether this proposal for conversion is within
the 6000 kilometres or this will be in addition
to 6000 kilometres which the Railways have
alrcady planned for conversion. Sir, we
have pointed out a number of times that the
conversion is necessary because about 20000
kilometres of railway track are metre gauge
or narrow gauge. But what is necessary is
the expansion of railway network where
there is increase in allocation for the gauge
conversion and reduction for the construction
of new railway lines. For the curreat year
the total allocation for comstruction of new
lines is only Rs. 187 crores. Last year it
was Rs. 226 crores and about the programme
of conversion also, what we find is utter
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neglect in the eastern part of our country
particularly West Bengal, Bihar and Orissa.
Sir, in the current year....(Inrerruptions).
In Tripura there is no railway line, it is only
30 kilometres. We have been demanding to
connect Agartala with the railway line, but
it has not been considered. For the current
year West Bengal's share is only Rs. 5 crores.
While replying to my Supplementary last
week, what the Minister said was that the
conversion was decided on the importance
of the route, not by State-wise. But there are
important routes in the State of West Bengal.
Today a big delegation met the Railway
Minister and we discussed with him for 40
minutes and we have been demanding, Sir,
for the last several years the conversion. A
very important line in the State is Bankura-
Damodar Railway line. This line connects
two important districts. One is the back-
ward district of Bankura with a rich agri-
cultural history, which is called the ‘rice-bow]
of West Bengal’, i.c., Burdwan, and the other
is to have a connection with Tarakeshwar by
constructing a bridge over river Damodar.
It is a very important line, Sir, because it
passes through rural Barmkura and caters to
the needs of the people.

The management of this line was taken
over from a private party and the taken
over period will expire in 1996 unless it is
extended. Our demand is to take up the
conversion of this narrow gauge line into
broad gauge line during the current action
programme within the 6,000 kms. which are
proposed to be completed from meter gauge
or narrow gauge to broad gauge. There
are other important lines in West Bengal like
Bardhwan-Katwa and Shantipur-Navdweep,
the birth place of Saitanya Maha Prabhu,
which is only 10 kms. These 10 kms. have
not been included in the 6,000 kms. which are
proposed to be taken up. So, I would urge
upon the Minister to include these important
lines of West Bengal.

Sir, 1 have received a letter from the Railway
Minister a few days back regarding one
important conversion in the State of Orissa,
that is, Rupsa-Bangriposa. In that letter
he has stated that it has been included in
the current action programme. He has also
stated in his letter that on the completion of
the survey, it is proposed to take up the
conversion work after obtaining the con-
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currence of the Planning Commission. |
would like to know whether these 6,000 kms.
conversion from meter gauge or narrow
gauge to broad gauge which are proposed to
be completed have received the concurrence
of the Planning Commission. He has stated
that this line has been included in the current
action programme. 1 would also like to
know whether it is a fact that without taking
the concurrence of the Planning Commission,
this line has been included in the action
programme. He has to clarify this point
because this is a very important project fors
the State of Orissa. So, T would again urge
upon the Minister to consider all these im-
portant conversion projects along with gauge
conversion of Sholapur-Gadag which is
about 300 kms. All these projects will not
exceed 300 kms., at the most it will be 200 or
230 kms.

Mr. Chairman, Sir, the Railway Minister
has sought Rs. 50,000 for the fifth line for
Bombay Suburban railway system. We rea-
lise the problems of the suburban traffic of
Bombay, Calcutta, Madras and also Banga-
lore. But the problem of Calcutta suburban
traffic is not less than Bombay, because we
have been demanding an additional line
between Howrah and Panskura and a third
line from Panskura to Karagpur. We have
also been demanding the doubling of Bangaon-
Barasat line and clongation of the platform
of Sialda Railway Station. We have been
asking to have a new terminal at Shalimar,
because the new Hooghly bridge has come up.
In order to utilise the new Hooghly bridge
for the dispersal of the traffic via second
Hooghly bridge, terminal at Shalimar is
necessary. This has not been included in
the current Budget or in the Supplementary .
Demands.

So, 1 would urge upon the hon. Minister
to look into the problems of suburban traffic
of Calcutta. A number of trains and coaches
are overaged. The over-crowding is there in
Calcutta as in Bombay suburban. The
problems of suburban traffic should be looked
into.

Gauhati is an important station in North-
Eastern region. It is the headquarters of
North-East Frontier Railway. There is one
narrow gauge platform and two broadgauge
platforms. There is need to increpse the
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oumber of platforms both broad gauce as
well as narrow gauge because there are a
number of sections on narrow gauge which
are to be converted into broad gauge. When
there is a great demand of goods traffic, how
the goods sheds which were there for several
years in North-East Frontier Railway stations
like Malda, Dalkhala and other important
stations are being dismantled? T fail to
understand this.

I would like to draw the attention of the
hon. Minister to a very important matter.
The hon. Minister announced on the floor
of this House and this was included in the
Budget speech that Nanchandi Express would
start from 1st July, 1993. This was included
in the time-table. It shows that Nanchandj
Express will originate from Saharanpur. Tt
was not started from 1st July from Saharanpur.
As usual, it started from Meerat. There
was great agitation by all the political parties,
Then there was lathi-<charge, tear gas and
several persons were injured. An assurance
was given by the Prime Minister when he
visited Saharanpur and addressed a Tally.
He also gave an assurance that Nanchandi
Express would start from Saharanpur. But
it has not been conceded and it has not “een
done.

The hon. Minister will kindly explain what
prompted him to change the decision.
16.00 brs.

I would like to know whether any alternate
train will be provided for the passeager from
Saharanpur for which there is a great demand.

I will conclude by mentioning about the
railway employees. Recently the Supreme
Court has given a judgement. Number of
times he gave an assurance that he would
take back all the dismissed employees who

were dismissed in the year 1981. Bur he
has not kept his promise,
SHRI CK. JAFFER SHARIEF : You

tell something about what we have done also.

You are only telling about what we have not
done.

SHRI BASUDEB ACHARIA : The Sup-
reme Court has given a judgment upholding
the order passed by the various High Courts
and the Central Administrative Tribunal
and asked the railways to take them back
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v"“1 in three months. [ would urge upon the
Minister to implement the judgment of the
Supreme Court. There is an article in a
newspaper written by him. But he has
denied having written any article.(Interruptions)

SHRI CK. JAFFER SHARIEF : | am
told, the article is written by you for me.
(Interruptions)

SHRI BASUDEB ACHARIA : You have
seen on the floor of the House, how the House
was one fer the cause of the Railway Pro-
tection Force. About 30 Members spoke on
my Private Members' Bill. Shri Panigrahi
also spoke and supported it; Shri Ramesh
Chennithala also spoke and Shri Chitta Basu
also spoke. He gave the assurance also.
On his assurance that he has no objection to
give the right to form an association to the
members of the RPF, I withdrew my Bill.
But the modalities are to be finalised and he
wanted to discuss it.

Even Shri Saveed was once very much
strong.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.
M. SAYEED) : Am | weak now ?

SHRI BASUDEB ACHARIA : You are a
Minister for Home Affairs now. Your name
was changed along with me by ‘The Illustrated
Weekiy'. He assured that the recognition
would be given but modalities are to be
finalised by discussing with the Members of
Parliament. But he has not yet done that
so far. 1 request the Minister for Railways
to finalise the issue by giving the employees
of the Rai'way Protection Force the right
to form association. Modalities can be
discussed. He has no objection to give that
right. He has clarificd it on the floor of the
House.

I request him to deny what has appeared in
‘The Pioneer’ saying that he has not written
such article mentioning that right to form
association cannot be given to the RPF.
Thank you.
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16.02 hrs
STATEMENT BY MINISTER

Deaths due to Consumption of Tllicit Liquor
in Sikar District of Rajasthan

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.
M. SAYEED) : Hon’ble Speaker had desired
that a statement be made on the deaths due
to consumption of illicit liquor in the Sikar
District in Rajasthan. Accordingly, on the
basis of information received from the Govern-
ment of Rajasthan, I place the following facts
before the House about this incident :

(i) On 22 August 1993, some persons
belonging to villages Fatehpur, Bagh-
doda, Karanga Bada, Karanga Chota,
Rosawa Bada, Bibipur Bada, Bibipur
Chota, Puniya-ki-Dhanti, Thetliyon,
Mutheri, etc. of the Sikar District
reportedly consumed spurious country
liquor. As a result, a large number
of persons fell sick and reported for
medical treatment at hospitals in Sikar
and Fatehpur. Despite medical treat-
ment, 29 persons have died so far.
63 persons are presently undergoing
treatment at Sikar, Fatehpur and
Jaipur. Another 100 persons have
been discharged from hospitals after
medical treatment.

(ii) The District Police has registered §
cases under sections 302 and 328 IPC.
A case under the Excise Act has also
been registered for violation of the
Excise laws.

(iii) Investigation of the criminal cases
has been taken over by the State CID
(Crime Branch). Investigation is be-
ing supervised by IGP, CID (Crime
Branch), Rajasthan, who is camping in
Fatehpur.

(iv) Forensic Science experts led by the
Director, State Forensic Science Labo-
ratory, are also assisting the State
Police in investigation.

(v) Preliminary investigations by the Police
have revealed that the spurious liquor
was supplied by liquor contractor
Shri Vijay Kumar ; he received the
liquor from the Ganganagar Sugar Mill,
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a State Government undertaking. The
Forensic experts are examining whether
the contractor mixed any spurious
substance with it. Police is also
investigating whether the liquor cont-
ractor had supplied some other illicit
liguor. The Police have arrested the
liquor contractor and 5 other persons
so far. One Inspector and two guards
of the Excise Department have been
suspended for negligence and com-
plicity.

(vi) Senior officers including Divisional
Commissioner, Excise Commissioner,
Director General of Police, Principal
Secretary (Home), and Advisor to the
Governor have visited the affected
areas.

(vii) An ex-gratia payment of Rs. 10,000
to the next of kin of each of the deceased
persons has been announced. Till
yesterday, 12 affected families had
been given the assistance. A team of
medical specialists has been sent from
Jaipur to Sikar and Fatehpur to assist
the local staff in medical treatment.

(viii) The State Government has ordered an
enquiry into the incident by the Divi-
sional Commissioner.

SHRI M.R. KADAMBUR JANARTHA-
NAN (Tirunelveli) : Sir, T would like to
know whether the Managing Director of
that State Government Undertaking has
been arrested or not.

SHRI GUMAN MAL LODHA (Pali):
Sir, T would only like to know from the hon.
Minister whether the Managing Director and
the persons concerned of the Ganganagar
Sugar Mills, who supplied this liquor that
resulted in the killing of several persons
have been arrested or not. What action
has been taken against them because they are
the principal offenders as per your statement?

MR. CHAIRMAN : Shri Lodha, you
know about the procedures. There is no
rule which permits you to put questions after
a statement is made.

SHRI GUMAN MAL LODHA : Sir, they
have supplied the liquor. Secondly, my
question is, whether those doctors who were
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there on duty and who refused to give the
treatment, have been arrested ?

MR. CHAIRMAN : Lodhaji, please.

SHRI GUMAN MAL LODHA : Sir, it is
a very important matter because hundreds of
persons are suffering from it.

MR. CHAIRMAN : Under what rule, are
you raising this matter ?

SHRI GUMAN MAL LODHA : Sir, I
hawe raised this question in the House. I
wouid only take a minute and not any longer.

Sir, why only Rs. 10,600 had been given as
assistance when Rs. 2 lakhs were given in
similar cases in Uttar Pradesh and in other
places? Why the next of kith and kin of
the deceased have been given only Rs. 10,000 ?
Would the Government increase this amount
and take action against the medical staff
who refused to treat the patients ?

16.08 brs

SUPPLEMENTARY DEMANDS FOR
GRANTS (RAILWAYS) 1993-94

AND

DEMANDS FOR EXCESS GRANTS
(RAILWAYS) 1989-90—Contd.

[English)
MR. CHAIRMAN : Now, Shri Panigrahi

to speak.
(Interruptions)

SHRI A. CHARLES (Trivandrum) : Sir,
you called the name of one hen. Member
from yesterday's list. My name is also there
in yesterday's list.

MR. CHAIRMAN : Shri Charles, I have
called his name. Please sit down.

SHRI SRIBALLAV PANIGRAHI (Deo-
garh) : Mr. Chairman Sir, I have great
pleasure in supporting the Supplementary
Demands for Grants and also Demands for
Excess Grants far the eapenditure of the
Central Government on Railways. As you
know, our Railways is now the largest railway
system in the whole world. This is the
bigpest public sector of our country, depart-
mentally run undertaking of the Government
with the lacgest number of warkers.
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Again, this is probably the biggest caterer
in the whole world. This is also one of the
biggest contractors in the world. Our Indian
Railways do undertake major construction
activities abroad also. In essence, we have
separate budget for the Railways. This
shows the importance of the Railways which
plays a very vital role in our day to day life.
It is an integral part of our economy. It is
like a Government within a Government,
when there is a separate budget presented in
the House. It is only the Railway Mimistry
which has the Railway Board and its Chairman
is also the ex-officio Secretary to the Ministry
of Railways. Like this we know how impor-
tamt Railways is in our system and in our
economy also.

About ‘six months ago we had discussed
here the Railway matters, besides the Railway
Budget. The last Railway Budget saw the
largest ever resource mobilisation of Rs. 1811
crore. This was the order of resource mobi-
lisation in the last Budget. It is an integral
part of our economy as such. It cannot
escape from the vagaries of the economy,
the pitfalls of the economy that we are passing
through. We know how our economy is
pressed hard under different circumstances.
Against this background I would like to
congratulate the Railway Ministry headed by
Shri C.K. Jaffer Sharief. Despite very
adverse situations, they have been able to not
only complete, but exceed the target in certain
areas, particularly in the matter of gauge
conversion, electrification, doubling of tracks.

SHRI RAM NAIK (Bombay North) : [ am
on a point of order Sir. Normally, when the
Supplementary Demands for Grants are
discussed, one has to speak with specific
reference to the Demands. That is the way
in which the debate has to be conducted.
But what is happening in the last one hour
is that except the reference to Supplementary
Demands for Grants, all other issues are
coming up. I feel this is not according to
the rules.

MR. CHAIRMAN : There is no point of
order. But I would request certainly the
Members to confine themselves to the
Supplementary Demands.



445 Re: Supplementary Demands BHADRA 3, 1915 (SAKA ) for Grams (Railways) 346

SHRI SRIBALLAV PANIGRAHI: I
know that the hon. Member Shri Ram Naik
is an able Parliamentarian.

MR. CHAIRMAN : I am not upholding
his point of order, please continue. This is
only a request to the Members that they should
confine themselves to the Supplementary
Demands before the House.

SHRI SRIBALLAV PANIGRAHI : Sir,
I was coming to that topic. In our country,
the railways is the largest one and has got
many activitics. And in that, there is bound
to be some unforcseen expenditure which
has to be passed, for which they have to
come before the House and they have to get
fhe clearance in the form of Supplementary
Demands and Budget. This is what I was
coming to.

Naturally, they have done some good
things; and as I said, they are the plus points.
But, in the railways, the performance is rather
causing some concern. Inasmuch as the
expenditure, in respect of freight movement
and in respect of passenger traffic, there has
been a decline; and this is 4.5 million tonnes
less considering the target. If that decline
could be considered in monetary terms, it
would amount to a loss of about Rs. 180
crores. In this background, I would say this.
Of course, the Government of India, parti-
cularly the Railway Minister has constituted
an expert panel to find out as to how to
bring about the management ethos. It has
to be businesslike. It is a commercial con-
cern ; it is a commercial organisation, of
course, with some social obligations.  But
at the same time, if the economy does not
improve unless operational efficiency will
not improve. What I mean to say is that
there has been a shift even in the transport
of fertiliser, POL, etc., from rail to road. It
needs serious thinking on the part of railways.
They must undertake some serious marketing
drive without which it cannot be done.
Again, there is an increase in percentage terms
of dividend from six to seven, which will
entail another additional expenditure of
Rs. 106 crores. Against this background,
the economy has got to be improved; per-
formance has to improve with a better sense
of discipline and a sense of duty on the part
of the authorities. There has to be more
cleanliness, punctuality, etc.

Now, I will come to the capital fund, of
course, that is a Demand item. Sir, you
were taking part in the discussion yesterday.
You have confined yourself to the Demands.
For Rs. 4 lakhs, some court orders were
there and they have to comply with that,
which was arising out of the accident claims,
etc. So, there is nothing to oppose in all
these things. They are now geing in for
purchase of an aircraft. Naturally, there
was some resistance, from us, opposition as
to why the railways are going in for an air-
craft. As you know, this is the question of
time; time is a great factor; when there is an
accident somewhere, do you expect the
Railway Minister to go all the time by rail
and reach the place 48 hours later? Suppose
something happens in the remote south and
if they have something at their control,
paturally, it helps them. So many things
are there; natural calamities are there. So,
there is nothing to oppose. I support all
those things which have been proposed in the
Demands. At the same time, I would say
that the operational efficiency has got to be
improved. I would like to draw the attention
of the hon. Railway Minister. (Interraptions)
I am supporting all the demands; at the same
time, I would just take two minutes to press
the demands, the demands of the people.

I support the demands of the Government.
Now, while supporting the demands of the
Government, kindly allow me to place before
you the demands of the people of my arca—
of my state.

The Eighth Plan lays emphasis on gauge
conversion. In Orissa, the gauge conversion
of two lines, namely, Baripoda sector and
Parala-Khemundi should be taken up on
priority.

Looking at the backwardness of the Statel
Sambalpur-Talcher railway line—it wil
strengthen the integrity of Orissa and open
the backward areas—should be expedite
with the jurisdiction of newly-formed Sam-
balpur Division extending over all the Orissa
portion along the Bombay-Howrah mainline.

There should be an over-bridge at Jhar-
sugoda and another at Chainpal along the
new Sambalpur-Talcher line with a provision
of a station at Chainpal near Talcher,
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Stoppage of Ahmedabad Express and Link
Express at Bamrah should be provided. An
order passed by DRM, Chakradharpur was
duly communicated by the Station Super-
intendent to the people of Bamrah who were
agitating for the same. They have withdrawn
their strike. But it is intriguing that these
two trains stopped at Bamrah for only one
day. Thereafter, the trains do not stop
there. It is causing a lot of resentment among
the people. Therefore, I request the hon.
Railway Minister to put into practice the
commitment they gave in writing for stoppage
of these trains at Bamrah.

At the same time, Bokaro Express should
also stop at Rengali which is block head-
quarters.  Sambalpur-Nizamuddin Express,
which is a super-fast train, does not have a
provision for catering, must have a stop at
Brijrajnagar, an important industrial centre.

The Utkal Express should stop at Gar-
posh and Bagdhi. Sambalpur Express should
have the provision for a pantry car. It is a
very long-distance train. Without this, the
passengers are starving.

Bolangir-Khurda and Bargarh-Raipur new
railway line projects should also be under-
taken. At the same time, the new railway
line linking Junagarh-Landigarh the most
neglected and much talked about Kalahandi
district should be given priority. Besides
provision of berths, etc., there should be
improvement of platforms and other passenger
facilities in this backward region of Orissa.

As you know, Orissa remains the heart of
South-Eastern Railway. Everything is there
in Orissa. Orissa has lot of potentialities
for development. With the head of the
South-Eastern Railway being at
Reach, Calcutta, due attention is not paid to
Orissa.

MR. CHAIRMAN : Now, please conclude.

SHRI SRIBALLAV PANIGRAHI: In
the field of railways, so far as Orissa is con-
cerned, all these demands should be fulfilled
without further delay. I again support the
demands. 1 request the hon. Minister to
kindly consider these things sympathetically.

[Translation)
SHRI SURENDRA  PAL PATHAK
(Shahbad) : Mr. Chairman, Sir, every year

Garden .
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there is an increase in the passenger fares and
freight charges by the railways, but no atten-
tion has ever been paid to passenger amenities.
Even though, the number of general pass-
engers travelling in II Class is large, a few
II class coaches are attached in the Express
and Mail Trains. These coaches are over-
crowded. Due to unavailability of space,
passengers are forced to travel on the roo
of the trains and meet with accidents. Earlier,
the second class general passengers used to
sit and travel in Three tier sleepers, but now
it is not possible, as the sleeper coaches have
been separated from general compartments. .
It has become very difficult for the passengers
travelling in second class to travel in mail and
express trains. So, more general coaches
should be attached to these trains. The
coaches are very filthy and arc not being
cleaned. The toilets in the coaches, parti-
cularly in second class remain very dirty and
water is also not available there. When the
waiting rooms for all categories were cons-
tructed, a few passengers used to travel in
the trains and adequate space was available
for them in the waiting rooms. Now, the
number of passengers has increased mani-
fold, but the waiting rooms have not been
expanded. These rooms also remain very
dirty and are not cleaned properly.

- A large number of coaches are now attached
to passenger trains. In some trains, 20 to
24 coaches are attached, for which, the
platforms constructed earlier fall short in
length. As a result, the passengers travelling
in the night face a lot of inconvenience. They
stumble and sustain  serious  injuries.
Sometimes, they even die. So, the length
of the platforms should be increased acc-
ordingly.

The quality of food provided at the stations
and in the trains is very bad. The quality of
tea sold at the stations is also very bad. No
cleanliness is maintained in the eatables sold
at the platforms. Similarly, the eatables
sold by unauthorised persons in the coaches
are also dirty. Generally, spurious cold
drinks are sold, which caused illness to

passengers.

The passenger trains are often late by hours,
due to which, a lot of time of the passengers
is wasted and they have to face several diffi-
culties as they are not able to reach the place
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of their destination in time. Several pass-
engers travel without tickets. There is a
nexus between such passengers and railway
employees, who help such passengers to
travel in reserved compartments without
reservation. Such practico overcrowds the
trains, creates a lot of inconvenience for the
passengers who travel with reservations and
causes loss to railway revenue.

Corruption also prevails in booking of
goods also. It takes a lot of time to reach
the goods to their destination. The goods
are spoilt on the way which causes loss to
the traders and they loose their faith in the
railways,

The railway department is also lacking in
security arrangements. Incidents of theft
and looting often take place. Recently,
the police seized a large quantity of explo-
sives from the railway godown at Varanasi,
There are a number of short comings in the
operation of trains. Train accidents often
take place, which causes heavy loss to the
railway department and cause death to a
large number of passengers. Passengers also
sustain injuries,

The number of passenger trains in the
country are not adequate and new railway
lines are not being laid. In the last few
years, the railway department has totally
neglected Uttar Pradesh. A few metregauge
lines are being converted into broad gauge
lines. The railway line from Lucknow to
Bareilly via Sitapur-Lakhimpur Kheri-Gola
Gokarnnath-Pilibhit is a metregauge line.
Several big sugar mills are situated along
this line. Gola Gokarannath is a famous
place of pilgrimage., Large-scale cultivation
also takes place in this area. So, it is nece-
ssary to immediately convert this metregauge
line into broadgauge line. The railway line
from Lucknow to Saharanpur is also very
important. Several important trains run on
this line. It should be electrified. Shaha-
jahanpur is at a distance of 60 kms from
Gola Gokarannath. It is necessary to lay
a railway line from Gola Gokarannath to
Shahajahanpur via Mohammadi. The single
line existing between Ghaziabad and Morada-
bad should be converted into a double line.

The bridge constructed above the railway
station on National Highway No. 24 in

Moradabad has been badly damaged. It
should be repaired immediately. Due to
damage to the bridge, heavy vehicles will
have to take a detour of 100 kms to reach
Delhi from Moradabad.

Kanpur is a big industrial city, Every
day, a large number of passengers from Har
doi, Shahajahanpur, Bareilly, Moradabad and
Haridwar etc. travel to and fro from there
but there is no direct train to these places
from Kanpur. So, an Express train should
be started from Kanpur to Dehradun via
Balamau and Hardoi.

Under the North-Eastern Railway, two
passenger trains used to be running from
Lucknow via Lakshimpur Kheri and Gola
Gokarannath, but they were withdrawn from
1-7-93. This is causing a lot of hardship to
the passengers of small stations on this line
and to the daily passengers. So, at least one
passenger train from Lucknow to Bareilly
via Gola Gokarannath should be intro-
duced on this line.

The Delhi-Bareilly Express should be ex-
tenfled upto Lucknow.

The Marudhar Express running trom Luck-
now to Jodhpur should be connected with
the Up and Down Delhi-Lucknow mail at
Bareilly. This will facilitate the passengers
of Lakshimpur Kheri, Gola Gokarannath
and Pilibhit etc. to come to Delhi and return.
Shramjeevi Express and Shahid Express
should be provided halts at Hardoi. The
reservation quota for Hardoi has been cut
in all the trains. It should be restored.

Corruption is rampant in the railway
department. Recently, 300 employees of
B' category were recruited without noti-
fication. An enquiry should be conducted
in this regard as to how it was done.

The railway department makes extrava-
gant expenditure. It has issued railway
passes to thousands of people who are neither
M.Ps., ex-M.Ps nor freedom fighters. This
practice should be checked.

Mr. Chairman, Sir, it special attention
will be paid towards my suggestions. I will
support the Supplementary Demands for
Grants, otherwise I will oppose.
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SHRI RAINATH SONKAR SHASTRI
(Saidpur): Mr. Chairman, Sir, the Appropria-
tion Bill, which has been presented here
today, demamds an amount of Rs. 196
crores 42 lakhs 39 thousand and 270 from
the Consolidated Fund of India to pay back
some expenditures of the financial year, which
ended on 3lst of March, 1990. Another
Bill of Supplementary Demands for 1993-94
has been presented, which secks an amount
of Rs. 4 lakh. Mr. Chairman, Sir, I had
participated in the discussion held on the
last railway budget presented here by the hon.
Railway Minister. I had congratulated him
with some criticism. The percentage of
profit earned in 1990-91, 1991-92 and 1992-93
was. 6.9%, 33% and 1099 respectively.
In 1990-91, the profit was Rs. 926 crores.
In 1991-92, it was Rs. 1037 crore and
1992-93, it raised to Rs. 1180 crore. Then,
it is not understood as to why a demand for

Rs. 196 crore has been made. The hon.
Minister  should clarify this point in his
reply.

Sir, you prepare the Budget. This burden
is once put at the time of the Budget and
then again this burden comes after two-three
years. As one of the hon. Members said.
Supplementary Demands are made for two
three times in a year. I do not understand
why these things are not considered while
preparing the Budget. The Janata Dal
Government had presented Budgets for three
times ie. in 1977, 1978 and 1979. No
burden was put on the people in those Bud-
gets. A seven month Budget had been pre-
sented on 16th of February, 1971, which
showed a deficit of Rs. 584 croer. The Budget
presented on 25th of February, 1992 showed
a deficit of Rs. 1366 crore. The Budget
presented on 24th of February, 1993 showed
a deficit of Rs. 1848 crore.
again bring a Bill after two-three years and
show this deficit as Rs. 500 to Rs. 600 crore
instead of the present deficit of Rs. 196.5

crore.

Sir, new railway tracks are bemg laid,
constructed and old ones are being repaired.
An amount of Rs. 1757, 600 was demanded
in the last Budget in this regard. But the
actual amount spent was Rs. 23,99,252 and
an additional amount of Rs. 6,42,252 has been
shown in this Bill. I would like to have
clarifications on some points from the bon.
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garh. A lot of attention is being paid to-
wards eastern Uttar Pradesh and I would
like to thank him for it, but I would like to
know when the gange comwersion from
Varanasi to Chhapra and Shahganj te Mau
will take place? Sir, there is Jaunpur-Audihar
rail kine in my area and trains Tun on it. But
the speed of the trains on that line is even
slower than bullock-carts. A person can
reach to his destination by travelling on
bullock-cart, but if a person can reach to his
destination by travelling on these trains is
doubtful. When the signal should be down,
it is up and the train passes. When asked
whether this signal is up or down, it is told
that the trains run here on up signal only
So much neglect is shown there. Sir, when
the last Budget was presented, through Cut-
Motions, we had drawn your  attention
towards 40 things and now-a-days, we are
continuously  getting replies to the Cut-
Motions. Every day, we are getting replies
of one or two Cut-Motions by post. Molar
halt station falls between Dobi and Audi-
har. We had requested in that regard and
orders were also issued. The villagers were
assured about providing a halt at Malar
station. The officials asked them to dump
carth there and the villagers dumped 200
trucks of earth there. But after all this
labour, the officials refused to provide halt
there. What is this? 1 wanted to provide
halt to one or two trains at Dulhaipur, KJ
Jakhania and Jalalpur. I had pessonally
met the hon. Minister in this regard and also
raised the issue in the sitting of the Consul-
tative Committee. The railway officials had
said that such demands have been made and
there are places in eastern Uttar Pradesh
where mail trains should be halted at one
or two places. But nothing was done. The
officials also denied their assurances.

Sir, I would like to thank the hon.Railway
Minister for his sympathy towards the
Scheduled Castes and Scheduled Tribes,
backward classes and minorities, but did
he ever think about his officials as to what
they are doing? I would like to give two
three examples.

I will not take much time of the House.
There is an Engineer called Ram Bachan.
He has been working for the last seven and
a half years and he has been transferred eight

-



453 Re: Swpplementary Demands BHADRA 3, 1915 (SAKA)  for Gramts (Railways) 454

times in his-service of seven and a hailf years
and a few days back.... (Interruptions)

(English)

MR. CHAIRMAN: (It is not proper to
bring personal matters of employees here.

MR. RAJNATH SONKAR SHASTRI:
I am giving you an example. It is not a
personal case. [ have already said that I can
quote: several such cases you should
know how your officers are behaving people
belonging to SC and ST. in the railways.

(Transiation)

" MR. CHAIRMAN: Don't bring personal
grievances of employees here in Parliament;

SHRI RAJNATH SONKAR SHASTRI:
Please listen to what your officials have to
say. The name may be deleted from the
record if there is some objection. I would
like to tell you that the wife of such an
official is hospitalised but that official was
transferred 9th time four days back to a
remote place in the Frontier Railway. There
is another official whose wife is suffering.
He got promoted after great struggle. He
had given in writing that he belongs to
Scheduled Caste and he deserves to be pro-
moted. Several persons have been already
promoted but he has not been promoted
As a result there of he got promoted but was.
transferred to a remote place eventhough
there was a vacancy in that place. His con-
dition is deplorable. 1 am narrating to
Scheduled Castes and Scheduled Tribes in the
railways.

There is one Traffic Inspector in Khurja.
He had cleared the examination for the post
of T.I. in 1986 and got appointed also. His
performance in that division was up-to-the
mark. Though he mever asked for a change
of cadre yet his officials charged his cadre
flouting all the Rules without even asking
him and he was sent to Harduaganj Station.
When that official came to know of that I
talked to the Minister of Railways in that
regard. He gave orders to rovoke his trans-
fer orders but the transfer orders materia-
lised after four days. 1 am telling you about
the plight of the Scheduled castes and
scheduled tribes.

Sir, now I want to say something about
corrupt officials. I must tell you the name
of an officer in Aligarh...(Interruptions)**. .
He is posted there for the last 5-6 years and
he harasses everybody. Some vigilance
officials had gone there to investigate. The
trade of fake tickets is going on at large
scale in Aligarh. He was also found to be
involved in that trade. He was indulged
in bungling of parcels. The vigilance Di-
rector also investigated aboat him but the
corrupt  official  maneovered things and
with the help of bareancracy he came to be
hand in glove with the Vigilance Director
also. Not only that, he framed and arrested
an immocent clerk Mr. Brajbhan Sharma.
The clerk was made to give a statement.
Later whem Mr, Brajbhan Sharma talked. ...

(English) .

MR. CHAIRMAN: Then, there will be
no end. There are other forums where you
can bring soch matters and not in Parlia—
ment.

(Translation)

You should not raise personal matters in
Parliament.

SHRI RAJNATH SONKAR SHASTRI:
He gave in writing to his officials but no
action has been taken till date. Now, Shri
Brajbhan Sharma is being transferred.

Mr. Chairman, Sir, corrupt persons have
formed gangs in Railways; As one of
our colleagues just said that explosives were
recovered in large scale from a Parcel Depot
fn Varanasi. The Minister of Railways
should give attention to it as to how it
happened. There are some corrupt officials
in Railways whe figure in various news-
items also. One such news-item writes about
an official who is an out an out a bribe that
he demands to be given an additional amount
of money when allocating bogies to Goods
Train. He was caught red-handed yet no
action has been taken. There is a rule in
Railways that an employee cannot be posted
to one place for more 3 years at a time but
he said official has been posted to the same
place for the last 6 years and no action is

*sNot recorded.
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being taken to transfer him. I will conclude
in 2-3 minutes. You have Jjust moved a pro-
posal to buy a helicopter and want to avail
an advance without interest. But I would
like to know what he would do with the
helicopter. We -are aware that accidents
occur and the hon’ble Minister must reach
the site and we know that Mr. Jaffer Sharief
immediately reaches at the site of an accident
and send his officials also. But you don’t
need to buy a plane for that. A helicopter
can be chartered for this purposs. You
could have chartered a helicopter and gone
there. You are going to spend Rs. 15 crores
on that. It would be better to utilise this
amount of money more appropriately in
Railways. . .(Interruptions).. .Mr. Chairman
Sir, thousands of acres of land of farmers
has been acquired by Railways in DLW
but when the matter of providing jobs to
them came up. They set a condition of pro-
viding it with 10 years. But if the child
of a farMer is 6 months old then how can he
be employed at the age of ten and a half
years? Please consider this. (Interruptions)

Sir, Shramjivi Express and Kashi Vish-
wanath Express start from Varanasi. We
have requested time and again that the time
schedule of both these trains be changed.
Shramjivi Express starts from Delhi at 1.20
and at 1.30 the other train starts from Vara-
nasi for Delhi. Another train starts after
the gap of 10 minutes. 250 days out of 365
days of a year this train is behind schedule,
It has been demanded that this train be
started at 6.00 in the evening from Varanasi
to ensure that the businessmen, Government
employees and other people may easily travel
in the morning from Varanasi to Delhi and
Vice-Versa. My submission is that the hon'b
Minister may take notice. :

Sir, at the same time T would like to submit
that a small tea canteens etc. be allotted to
people belonging to Scheduled castes and
scheduled tribes and minority classes so that
they may be given employment (Interruptions)

Sir, as you are aware, I had made a sub-
mission to you that Varanasi is a holy place.
A bridge was constructed 10 years back on
G.T. Road in Varanasi which has caved in.
It should be investiagated. (Interruptions).
Sir, there is a school in Varnasi functioning
in the name of Shri Kamalapati Tripathi.
I hawe written to the hon'ble Minister on
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soveral occasions to know whether this school
belongs to Railways to is it privately owned
by somebody? But there was no answer.
If it belongs to Railways then the children
of public and Railway employees should
get admission into it. The Government
should enquire into it.

Mr. Chairman, Sir, now since the time is
over, I conclude with these words thanking
you. (Interruptions).

SHRI BRAHMANAND MANDAL
(Monghyr): Mr. Chairman, Sir, suppla-
mentary demands for grants for the year
1989-90 have been put before the House.
It consists of a demand of an amount of Rs.
136 lakh and a demand for grant for 1993-
94, The demand is for an amount of Rs-
four lakh. There is a proposal to buy a
plane for which approval is being sought.
The supplementary demands for 1989-90
comprise the expenditure incurred on the
repair of 6 bogies and engines.

I would like to say, through you, that there
is a big 131 year old factory of Railways.
At the time of Independence 22 thousand
workers were employed in that factory
The repair of steam-engines used to be under-
taken there. Today, after 46 years of inde-
pendence, the number of workers has gone
down to only 13 thousand. We like to know
what caused the factory business to como
down in place of shooting up. What were
¢he policies adopted by you? Whether the
workers do not work sincerely in Jamalpur
factory? Jamalpur factory was shown pro-
fits consistently after Independence. But
you maintain that it is incurring losses.
Have you probed the causes of incurring
losses? Why do Railways incur losses and
how and where the money comes and goes
in Railways? Have you considered that?
The workers of that factory are very sincere
but what reward have you given them?

You have started the work of undertaking
repair  of diesel engines there. At present
the number of engines is 6 which is porposed
to be increased by you to 9. Whether you
propose to increase it further is a question
work. Whenever I have raised this question
the hon'ble Minister has maintained that
50 box-wagons are being  manufactured
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every month. What is the number of workers
working thers? Whether it is a work of
permanent nature? If you could recons-
truct Box-wagons then why couldn’t wagons
be reconstructed?  What is the difference ?
There is only a minor difference between
Box wagons and wagons. All the highly
placed Railway officers in India at present
were trained in Jamalpur factory. But the
condition of the said factory is deteriorating
with each passing day. 1 want to say that
they have a claim department and a vigilance
dopartment in Indian Railways and big
traders stake claims through railways. Have
you conducted an invesiigation into all those
claims to the tune of millions of rupees and
how these are paid? It is correct that the
quality of goods is less in actuality than what
is shown on papers and then they make
claims for the payment of the quantity found
wanting. And they get paid without any
baseless. You  are wasting hard-earned
money of farmers. And the public is being
more burdened.

Railways is such a department which en-
tails a lot of expenditure. Have you looked
into all the claims. What was done by the
Vigilance Department? Millions of rupees
have been wastcd on it. Had you invested

*his money in those bip factories where the.

workers are hardworking them it would
earned profits. You ure not paying attention
to this.

So far as the Jamalpur factory is concerned
the workers there are so efficient that they
can manufacture any part or any thing. No
provision has been made for Bihar in it.
You are going Southwards as is olleged by
most of our colleagues. We would like to te
the hon’ ble Minister that you should think
about the country as a whole. Mere wordS
are not enough, action is also required. 1If
somebody passes a comment about your
manner of working that the train is speedily
heading towards Karnataka you can under-
stand what sort of feclings you are creating
in the country. This way the image of the
country gets disfigured - Our country today
" is faced by many problems. There should
be equal opportunities of development in the
country. Railways should not only link one

' _ part of the country with the other it should

also Bring people together. You should do
something to ensure that. ' )
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I would like to talk about doubling of lines
also. The hon'ble Minister got the lines
doubled the 15 km streich frcm Bahagalpur
stution to Kajara but has left the naxt stretch
of 15 km from Kajara to Ouel. On being
asked the reason be replied that is not pro-
ductive. How is it possible that all the trains
are productive upto the point of Kajara
but from there onwards these becomo un-
productive. What knid of perception is that?

Jamalpur factory undertake repair work of
engines. The work of repair cf steam engines
has ended. Now the repair of diescl ongincs
has started. In the future the Governmenmt
might have to entrust this * factory the
work of manufacturing/repairing of power
engines to save it. It is, therefore, essential
to double the railway line.

A scheme was prepared for the electri-
fication of railway tracks from Sitarampur
to Moghalsarai in the year 1991-92. What
is the progress in this regard? Too much
money is being spent on it. The Govern-
ment make schemes for fwo years or three
vears but stretch it in ten years. In this way
the expenditure increases manifold. Who
is responsible for it? Why a scheme is not
completed within the stipulated time? The
Government has undertaker this scheme of
electrification.

17.00 hrs

The proposed electrification of the railway
lire from Sitarampur to Moghalsarai should
¢ completed at the earliest.

There. are so many probiems. But Mr
C hairman continues to ring the bell. We
went that some more time should be givem.

MR. CHAIRMAN: You have takea
much time. Now plecse conclude.

SHRI BRAHMANAND MANDAL
What can we speak in one minute? Weo have
yet to state several points.

Approximately an amount of Rs. 10.5 crore
has been zllocated for the modemisation of
the Jamalpur factory inthe 1991-92 Budget
the total expenditure on jt would bo Rs.
70 crore. An amount of Rs. 22 crore has
been allocoted so far, but no work has since
been done. [ would like to know from ths
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hon. Minister as to why no work has been
done so far? Have the Government not
approved the estimates? If so, what are the
reasons? It should also be rerlied that when
this"work “will be started.

‘Whether the Government have zpproved
the proposal of converting Samastipur-
Darbhanga metre gauge line in Bihar into
broad gauge? Similarly, a proposal has been
submitted for the conversion of Muzaffar-
marhtiannj metre gzyge line into

gauge line. There is also no mention
of it in the Demands for Supplementary
" Grants. Provision has been made for Maha-
rashtra in it. It is good. But Bihar and
Uttar Pradesh should also have been included.
If we go through the list of Bihar, we will
find not even a single project of Bihar which
have been approved.

- Mr. Chairman, Sir, through you I would
like to appeal the hon. Minister that the
proposals sent to the Rzilway Department
~ bythe Government of Bihar may be approved.
Finally, I would like to state that Mungar
connects the North and South Bihar directly.
There is a railway bridge at Mokama. The
Northern Railway trains passing through
Mokama, Barauni and Khagadia cover an
extra distance of 150 kms. If a railway
bridge is provided at Mungar, this extra dis-
tance of 150 kms. may be reduced.

With these words I thank you for the
opportunity given to me to speak here.

[ English)

SHRI A. CHARLES (Trivandrum): Sir,
1 rise to support the Supplementary Demands

for Grants on Railways and the Demands for
Excess Grants.

Sir, I must cumf that I am not an ex-
pert on accounts. However, I must submit
that the Demands for Excess Grants for the
year 1989-90 has been presented only during
the year 1993-94. I wonder why Such an
inordinate delay has been caused in presenting
the Demands for Excess Grants for the year
198990, Neither in the ycar 1991-92 nor

in the year 1992-93, the Demands for Excess

. Grants for the year 1989-90 has been presen-
ted. I would request the hon. Minister tq
enquire into the circumstances under which
the Demands for Excess Grants for the year
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1989-90 'was not presented either in the yea
1991-92 or 1992-93. Anyway as this ameymt
has alreedy been spent. we have mo ether
optior. but to support this. But it casts a
doubt on the accountability on how this
amount had been spent. So, I would

request that that aspect mey kindly be
looked into.

Coming to the Supplementary Demands for
the carrent year, I would like to draw the
atten'ion on two items. The first is about the
Konkan Railway Corporation. There is
a prcvision for an additional s::pplmtary
grant So as to meet fifty-one percent as equity
share that has been provided by the Railwayse.
The Konkan Railway is, of course, one of the
most nrestigious projects which is now going
on in the country under the Railways. When
this roject is completed, four S{ates, namely,
Mah: rashtra, Goa, Karnataka and Kerala
will be benefited. Of coursc. each State
is paying its share. If Kerala is to get the
real benefit of Konkan Railway when it is
comyleted, the Mangalore-Shoranur section
has to be doubled. So, I request that along
with ihe construction of the Konkan Railway,
this "vork may also be taken up so that Kerala,
whic’, is rrovidirg its share for the comple-
tion of this railwey line, may get the real
bencfit of this section.

I share the concern and the vi:ws expressed
by many of the Members of this august
House regarding the provision ¢ Rs. 15 crore
for tiwe aircraft. This is being provided for
ensuring ready availability cf aircraft in
exigencies, such as, zccidents, natural cala-
mitics, etc. We wish that no more accidents
and no more calamities occur. I3ut to provide
an :ircraft for the Railways, I am sure,
will create morc problems for its mainte-
nance, for its management and for the staff,
beczuse additional expenditure will have to be
spert on this, pzrticularly +hem we are
looking for the austerity m<=asures, when
we rave no funds even for providing some
of the railway crossings which caw acci-
dents, .(Interruptions).

SHRI E. AHMED (Manjsri): Where is
this austerity measure? Kindly let me know,

SHRI A. CHARLES: Tha! is the main
corcern of the Government. Austerity is
one area in which this Govermept is com-
mitted,
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8o, §ir, I request that this may kindly
be re-examined.

Now I shall come to one or two minor
points which are the main problems of Kerala,

Ever sinc: the conversion of the Erakulam-
Trivandrum section into broad gauge, the
life of the people of Kerala has become
Like that of Greater Bomzby. The vast num-
ber of daily commuters and long distance
passongers has caused real pressure on the
existing  railway system. Since the line
capatity constraints do not permit  any
additional line, Trivandrum, the carital of
Kerala, is facing lot of problems. T:e hon.
Minister is awarc that all the Members of
Parliament from Kerala, irrespective of their
parties, uninimously m:de a request to the
hon. Prime Minister. 1 am happy fhat the
Minister is nere. My roquest is that doub-
ltng of linc from Quilon to Trivandr.m, for
which botk the Prime Mirister and the hon.
Railway Minister are committed and have
promised, should be completed this year,
The work was originally schedued to be
Started in 1991. In 1992-93, there was a
token budget of Rs. 1,000, but nothig was
done. In 1792-93 also, there is only : token
budget of Rs. 1,000. So, I request that
doubling from Trivandrum to Quilon has
to be completed within a time frame.

There is a proposal for development of
Kochuveli. If that is done, forty p:r cent
of the present capacity comstrzint czn be
removed because that is the rezl bo teneck
of the Trivandrum city proper. So, I request
thet in the doubling of Quilon-Triv::ndrura
sector, priority should be given from Tri-
vandrum te Kochuveli sc that in three or four
months, the present problem is solved.

Sir, you know that there was a lot of agi-
tation by daily comruters. There was
- ‘satyagraha and there was 1 dharna at my house.
It came in newspapers ir headlines -hat all
the houses of M.Ps. were being  gheraoed
and dharnc  was being staged. You can
* understand the plight of an ordinary Member
of Parliament. What can I do for providing
more facililies for the daily commutcrs?

We pleaded to the Mia'ster, The Minister
_ was kind enough to mike some temporary
arrangement. Somehow we are menaging,

To avoid this problem, the only way is to
double the line. This is the main reguire-
ment of our region.

I'know that in the Supplementary Demangds
for Grants the items given are only for three
Railways —Northern Railway, South Central
Railway and Western Railway. The needs
of Southern Railway did not find a place in it.
However, ] am compelled to bring it to the
notice of the hon, Minister. ' '

There is one more point. There is the
Rajdhani Express which i a prestigious
train connecting to the capitals of every State.
There is a Rajdhani Express upto Madras.
There was a promise by the hon. Minister
that it will be extended to Trivamdrum,
I request that this may be done as quickly
as possible. Also, if there is capacity cens-
traint from Emakulam to Trivandrum there
is another  possibility of having the train
from Trivandrum to Madras via Nageskeil.
That i a shorter distance and the route is
entirely different. It will be bemcficial for
Tamil Nadu and Kerala. After all, Kanya-
kumari was part of Kerala. We are reques-
ting that Kanyakumari should be given back
to Kerala. I hope our hon. friends from
Tamil Nadu will support our case. This is
one of the links that helps to create more
affinity between the Stafes.

SHRI M.R. KADAMBUR JANARTHA-
NAN (Tirunelveli): Without Kanyakumari,
it is not Tamil Nadu.

SHRI A. CHARLES: Sir, there are sine
items in my agenda. But I know that this
is not the time to present all these items.
Only the urgent requirements of the - State
are presented. I would request the - hon.
Minister—while responding—to kindly bless
us with a positive reply.

With these words I conclude.

MR. CHAIRMAN: ShriiSP. Yadav to )
to speak now.

(Interruptions)
SHRI M.R. KADAMBUR JANARTHA-
NAN: Sir, our party has not been called in
the first round.
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- SHRI E. AHAMED: Sir
‘should be given to ull parties.

, . Opportunity

MR. CHAIRMAN: You all will get the
epportunity, Let Shri Yadav speak now.

[Translation)

DR. S.P. YADAYV (Sambhal): Mr, Chairman*
Sir, today the domands for Additional Grants
for the Railways are being discussed here,
You have stated that the discussion should
bo confined only to the Budget. I would
like to point out to the hon. Minister that
the Department of Railway has taken heavy
loans from England, Japany, German, Saudi,
Arabia and the World Bank Agencies like
the A.D.P, I.D.M. and 1. BR.D. etc. The

. Government has not been able to utilize the
said loan. The Government is paying the
commitment charges on it annually. I am
unable to understand your inability even in
providing the little facilities to hon. Members
cannot bo given. [.do not understand why
the Government is not capable of meeting
our these demands.

The hon Minister had sent a letter to t.he
hon. Members of Parliament on August 8,
1992 asking them—

[English]

to take up a special drive to improve the
standards of passenger ameniiies in trains
.- and stations—

[Translation)

In his letter the hon. Minister had asked the
. hon. Members of Parliament to hold meetings

with the D.R.M.S. of different zopes and

General Managers and tell the problems to

them. We presented our problems before
. the said officers. One of our colleagues was
- stating here just now that the railway bridge
at Moradabad is, damaged and as a result
of which all the vehicles coming from Luck-
now to Delhi are now coming via Sambhalpur,
Hasanpur, Gajraula and thus, has to cover
an extra distance of 100 kms, A meeting
was held at Lucknow. The administration
approached you that the hon. Members Of
Parliament have so stated.

But no decision has been taken so far
. .regarding that bridge. It was constructed
dufing the British rule. Great inconvenience
is being caused after the damage of the bridge.

Jor Grants (Railways). 464
The Government should pay its attention
to it immediately. The Government should
provide new railway line route from Delhi
to Gajraula and from Sambhal to Chandausi
and from Chandausi to Aonla and .from
Aenla to Lucknow via Chaneti so that ano-
ther rail route may be made available for
Lucknow. Three big industries are there on
Bareilly to Aonla-Chandausi and Aonla to
Aligarh rail line. IFFCO factory at Aonla
Sugar mill set up with Government aid at
Bahjoi and Tata Fertilizer Factory at Gaj-
rauli. It is a good track and its electrification
will prove very beneficial and provide facility
for Allahabad. The Link Express runs bet-
ween Dehradun to Allahabad and half of its
coaches are first class coaches. People travel
from Dehradun to Allahabad to attend the
High Court. The second class A.C. bogey
should also be attached to it. There is a train
for Bareilly from Delhi at 6.20 a.m. and
it was demanded to extend it up to Lucknow.
I aslo make demand for it. An A.C. bogey
may be attached to it from Delhi. There is'a
Zonal Training College of the Northern
Railway at Chandausi. All the zonal officers
are imparted training there. All the officers
the hon. Members of Parliament and Legisla-
tures also travel by this train. But there is
no first class bogies in that passenger - train.
1 had written a letter to you in this regard
and in the reply of which 1 was told that. the
programme for attaching a first class bogey
been withdrawn. The A.C. bogey will be
provided whereas there are first class bogey
in almost all the trains all over the country.
But the first class bogey for Chandausi has
been withdrawn. Why there is such partial
attitude? There should be no partiality in
the proposed Budget. With these words 1
conclude.

SHRI RAM KAPSE (Thane): Mr.
Chairman, Sir, 1 generally support the De-
mands, especially the first Demand which
is for conversion in broad guage from Shola- -
pur to Gadag. 1 do support it. So also - about
Anand-Vatva section on the Westren Railway,
i T support the Demand. The third Demand
. pertains to Western Railway. While speaking
on the Railway Budget had requested the
Minister for Railways that BUTP-II should
be immediately started. It is need of the hour.
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I have got a written reply that paucity of
funds is the real problem. 1 would again
suggest that some workable formula needs
to be followed. The State Government may
work in one area and the Railways in another
area and for that, my suggestion is, infr_a_-
structure has to be taken up by the State
and for the rolling stock, the Railways should
come forward. Ultimately, that will solve
the problem, because there is a news that
BUTP-II will be rejected by the World Bank
because the Railways and the State Govern-
ment have not worked or the formula and
have not gone ahead with the formula and
80, the World Bank is in a mood to give up
the whole project. That will ultimately create
problems for Bombay, So, this is my first
suggestion.

Then, about the work vou are pursuing
now, that is, Bombay Central fifth line, I do
support it, because it is ~ced of the hour
and it was really overdue. You are alrcady
having a line between B:adra and Elphin-
stone Road and from El;hinstone Road to
Bombay Central, if there is a fifth line it will
be very convenient for direct trains and
mails coming from outsid: and it will de-
finitely help the suburban irains also. Here

~again, T will give one more suggestions
Actually, from the Central Railway if you
go upto Dadar, going from Dadar to Church
Gate is a very horrible journey in the morning
during peak hours and in the evening when
the people come back home. If from Kalyan
you can go to Church Gate directly and if you
can go from Virat to VT, then it will be very
convenient for the comrwuters and at the
same time, it will be in ihe interest of the
Railways also, because even to get into a Queue
at Dadar has become impossible and to cross
the bridge there has also become impossible,
Therefore, 1 would suggest that this work
may be taken up at the ea-liest and with the
help of this fifth line, please do some-
thing in the matter because this is an urgent
need as far as the Central Railway and the
Western Railway commuters are concerned.

About the fourth line, that is, about the
Konkan Railway Project. T would like to
concentrate my speech only on this project.
This work was actually in progress upto 20th
March, 1993. At Udupi, the Prime Minister
inaugurated the Udupi-Mangalore line which
is of 68 kms. While ' congratulating the
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Railway Minister, the Prime Minister gave
his heartiest blessings for its future completion
on 20th March, 1993. Everybody knows that
up to the 20th March, 1993 the Prime Minister
had told the Railways to go ahead with its
plans, because the Konkan Railway Project
is a project which should be completed in a
time-bound manner and now, the Railways
have declared that instead of October,. 1994
they will complete it in March, 1995. This is
the first time that the time-bound working
has been stoppodzufarasthexonkankul-
way Project is concerned.

The reason definitely seems to be the
realignment movement and the stoppage of
work in Goa as far as KRC is concerned.

"You mentionsd here in the House that we

have not stopped the work. But it is very
clear that you have stopped it. Since 26th
March, 1993 work as far as Konkan railway
is concerned in Goa State' has been stopped
not because of your interference but because
of the interference of the Prime Minister,
After the Prime Minister returned from Udupi,
the Arch Bishop met him and suggested that
there should be realignment of the railway line
but immediately the work was stopped. The
stay was granted.
o

SHRI RAM NAIK : Wasit suggestion or
order?

SHRI RAM KAPSE: Some of the sug-
gestions or demands made are mostly re-
garded as orders. What is the loss because of
this? Itis Rs. 13 crores per month. Because
of idling, you are losing Rs. 10 lakhs daily
in Goa. The interest you are saving as far as
the KPC loan is concerned, is Rs. 21 lakhs
daily. Again there is escalation and ultima-
tely you will lose in six months Rs. 78 crores.
In addition to that, Oza Commission expen-
diture is Rs. 33 crores. There is a likelihood
that Justice Oza will give his report on 10th
September and he has told the press that
“T am giving this report up to 10th Septem-
ber with an idea that after 15th September,
the work again should start, after the rains are

LTS

Oover .

17.27 brs.
[SHRI PETER G. MARBANIANG in the
Chair).
1 would like 10 ask the hon. Minister

for Railways two specific questions. The
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" [5h. Ram Kapse]

first question is if at all Oza Commission
report reaches you in 10th September, will
you decide immediately?

The second question is whether you will
act upon it, and whether you will accept the
recommendation &s it is of again the arbitrary
power of railways will be used there.

The last question . is whether you will
adhere to the new date which you have given
on March 25th.

These are my questions and 1 want a specific
agsuranct about this query.

The real problem about realignment is,
you should not have stayed the mattcr and,
at the same time, you should not have even
appointed the Oza Commission. There was
.80 necessity atall. It was only for votes
and oaly for Goa Government that you have
done it. The Prime Minister is responsible
but you are thc Minister in the Cabinet.
The whole Government is responsible.

SHRI RAM NAIK: You are adviser.

SHRI RAM KAPSE: 1 do not vamt to
say anything about you. The Prime Mlinister
- ordered the stay and created the probi:m but
it is only for votes and, at the same time
only to save the Government in Goa a- far as
this Congress was concerned. What vias the
reason? If at all there is a lobby woring in
Qoa, it is of vested interests. One vested
imterest is transport. Another is real estate.
1 know that you agree with me that tl ese are
vested interests working for realignment.

The third one is that they want ‘o stop
outsiders. They say that outsiders will enter.
But all of us arc Indians. Nobody is out-
gider. If we enter Goa and the results of some
Constituencies are changed because of the

- emtey of non-Goans, that should "0t be
objected to and, for that reason, the whole
- project should not be given up.

There is an opposition based on unfounded
reasons which have no technical basis. The
expert committee had cleared it, the courts
had cleared the railway lines. About the old
religious places, there was a mcvement
which started first in Goa. About the old
. Goa Charch, it was said that if the railway
Line goes in this area, the old Goa Church
will be affected. Actually, the Church was
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two and a half kilometers away from this
line. Even then, that railway station was
abandonod only because there was a move-
ment. But the movement did not stop there.
Thea environmentalists came in there. Really
speaking, railway is the cheapest transpert
system as for as environment is concerned.
That is the best and the least polluted.

As far as oil is concerned, we are short of
oil. Therefore, we should go in for railway
projects. At the same time, this railway line
which you are following today, this goes to
the dense areas and it will serve six lakhs of
people. And the new alignment which is
being proposed will serve only three lakhs of
people. You should go in for that and the
work should not be stopped. That is my first
contention.

Imaginary problems have been - raised.
Where shall the migratory birds from USSR
go! That was not the real problem. They
dic not go anywhere. When the work was
in progress last year, they came there. So,
that problem was not there. About the Japa-
nese fever Encephalitis, the problem was
raised. But that was a wrong contention.
Medical experts came before the Ojha Com-

About the slums there was one problem that
there would be slums. It is not necessary that
if the railway line is taken into amy area,
then there will be slums. About the regional
plans, much was said. But the Governmeat
has cleared the regional plan and it is a con-
tinous affair. The State Government of Goa
initially accepted it and now if the Chief
Minister says that we will not accept the
Ojha Commission’s Report, I think, it is
highly objectionable for any State to behave
in this manner because Maharashtra, Karna-

- taka, Kerala and Goa all have contributed

arcl at the sane time, railways are alsa con-
tributing to il. Today we are accepting Rs.
51 crores for it. I think, that realignment
was not a proper step. Immediately, tae
decision needs to be taken as far as starting
of work is concerned, Rs. 45 crores have
already been spent. The way the propaganda
was raised outside India, is highly objection-
able. As far as India abroad is concerned,
the letter reached abroad that from outside
nobody should enter India, nobody should

“come to Goa because there is a problem, there

is 2 movement in Goa. But really speaking,

real facts. -

\
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poople of Goa are peace loving people.
There was no problem as such. Then they
wrote letters to the Overseas Economic
Cooperation Fund to the Asian Develop-
ment Bank sayipg that the morey should not
. be sanctioned for this project. This way if
somebody behaves, is it callad an anti-na-
tional . activity? Should we accept such a
proposal when the land acquisition is done,
when the line is in progress, when it is a time-
bound project, when you have already spend
for it, when the Prime Minister has assured
that the work will not be stopped?

On 20th of April, all MPs from that area
and the leaders from Goa met the FPrime
Minister. The Primsz Minister called Shri
Khandekar and asked him as to what is the
report of the Railways. He rold that it is a
question of a couple of days and that they
will decide the matter immediately. And,
mstead of a couple of days, it took six months
and even now we are not sure, whether they
will start the work in Goa immediately. We
are not sure about that. And, it is not a
“question about Goa Railway only. It is a
question of total Konkan Railway wiich
starts from Roha-Dasgaon. Again, it also
stopped Roha-Dasgaon work also. The work
on Roha-Dasgaon line was completed and it
was only waiting for the inauguration. I
would like to know from the Minister wh.ther
Roha-Dasgaon railway line will be opened
whether it will be before Ganapati festival,
which is on 16th of September and whether
the people from Konkan will be able to
travel in that line. Roha-Dasgaon project
was completed and for the last four months,
people are waiting.

THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF) :
“Inshaallah".

SHRI RAM KAPSE : I want an assurance
from the Minister not while sitting on the
bench but while replying to the Demands.

I have completed my speech.

SHRI M.R. KADAMBUR JANARTHA-
NAN (Tirunnelveli) : Mr. Chairman, Sir,
I thank you for giving me an opporiunity
to participate in this debatc on the Supple-
mentary Budget of the Railways,

At the outside, 1 wish to say that “Slow
andst-:adymﬂwrm”womoﬁmb
but nom-daynthonewprmtrbis‘w
with steadiness wins the race”. That oew
proveib has been proved by our hoa.
Railwiy Minister when the conversion of
Madu-ai-Virudhu Nagar-Tirunelveli has been
done ‘vithin four to five months time. I have
to thenk the Minister for the same.

In the Supplementary Demands, the
Southern Railways have not boen represented
at all despite all the MPs saying that overy-
thing is going to the South. The present
Supplementary Demands are fully in faveur
of tle Northern regions.

Sir the Tamil Nadu people cxpect the
Railvay Ministry to get sufficient funds to
convirt the line between Dindigal-Trichi-
Mad-as at least in the next year as was pro-
missed by the Minister when we met him
last year.

sir, I may tell you tha: when Indiraji laid
the foundation stone in the 1970s in Kanya-
kumari, connecting Kanyckumari to Trivan-
drum and Kanyakumari to Tirunelveli, it
ncar]gtookr.myearsforuwworkmbe
completed in that 50-60 kms track. Now,
there is a change and we have got new tech-
nolo;zy. We have to congratulate the engineers
and those who have now done a quick work
there In the same way, we expect that the
numter of Express trains should not be
ducad, Ncw, we are going from Kanya-
kumzri to Madras by Express train. But
from Nellai to Madras also, there should be
an Express train. Yesterday, people in Tiru-
anelveli were on hunger strike and all thg shops
in Tirunnelveli were closed. The people there
were demanding that there should be a
straight train-Nellai Express train- to Madras.

Al present, five Express trains are ruaning
traditionally. From Tuticorin to Bombay
there should be a broad-guage straight line
and then only the meaning of ‘uniguage' will
be perfect. Bombay is a great industrial city .
and Tuticorin is one of the developing in-
dus:rial cities. Therefore, there should be a
strzight line and I demand for that.. Further,
you have not completed the works en Tenkasi-
Virudhu Nagar lines. Al the match factories,
firework factories, textile factories in Raja-
palaiyam, Sivakasi and Sapkarepkeil arc the
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“existing industries and the main intention of
having the broad-guage line there is to
improve the facilities being provided for the
industries,

Therefore the existing industries are losing
their facilities. So, Tenkasi to Virudhunagar
conversion also should be taken up immedia-

-tely to facilitate all the southern district-

. people to improve their industries and their
travelling.

I come from a village called Kadambur.
It is surrounded by ten or twelve villages. It
s a traditional stopping villase right from the
starting, from the days of Britishers. All the
* Express Trains were stopping there. We liave
met the General Manager; he has also accep-
€d, but it is not in the 1ime Table. I request
you, on behalf of the villagers of these ten or
-twelve villages surrounding Kadambur to
stop the train there,

. Coming to the new lines, Melapalayam is a

completely Muslim dominated ares. There
arc handloom and powerloom weavers.
Melapalayam also should be made a stopping
station because it is on the new line
[Interruptions]

" F Melapalayam is a completely Muslim area:
it is a municipality. There arc people who are
living on handloom. Why should I rot speak
for them? The minorities sl.ould be taken
care of. It has got cent per cent Muslim people
Though I am a Hindu, why should I not
speak for them? I am an Anna follower.
1 am a secular. A Muslim from Rajapuram
village has becn elected to my village cons-
tituency. [Interuptions]

Therefore, 1 request the Minister to have
the Kadambur stoppage and Melapalayam a
new stopping for the Express Trains.

Further, as Mr. Acharia has said, now-a-
days Railway people are demolishing railway
goods sheds which were built by the British
people. If you do nct preserve the goods shed,
why do you demelish them? Kadambur
station was built at the time when my grand-
father was born. It is not demolished. But
‘the goods shed is ning io be demolished

AUGUST 25, 1993

for Grnats (Railways) 472

Tt cannot be understood in goods traffic why
this jumboo system of 60 or more years.

I would like to know whether you
are going to give Rs.60 lakhs for |
Tuticorin line. It may be possible. Then what
about Kovilpatti, Sathur and Kadambur?
which needs 2 to 3 wagons. Our people have
to depend on these two wagons or three
wagons. Don't you want them to have the
facilities? Do you want to deprive it to them?
Railways said that those having less than five
lakh rupees rovenue will be demolished.
But Kadambur is having Rs. 10 lakh revenue.
I am not talking like this because 1 am
Kadambur Jararthanan. It is in fact having
Rs. 10 lakh rcvenue. Therefore 1 want to
tell the Minister, please do not reduce the
number of Express Trains. Nellai to Madras
Express is a must and between Tuticorin to
Bombay a str.ight broadgauge train should
be there. Then only on the broadgauge line
whatever moncy you have spent will be
uiilised.

Lactly I want to say that Delhi is the Capita]
of India. We want to have the unity of the
country in tact. But in Delhi we are hearing
only Hindi wund English announcements.
Karnataka Express, Tamilnadu Express,
Andhra Pradesh Express and Kerala Express
trains are goirg from there. There must be
translation in Kannada, Tamil, Telugu and
Malayalam because people in these trains do
not understand Hindi. If they hear the an-
neouncements in their language, then only
they will feel that they are in India. These
four southern languages should be spoken
in Delhi at least from temorrow. That will
give the youngsters a very good feeling that
we are one and Irndia is one.

With these words, I would plead the Tamil-
nadu Chief Minister's request to have broad-
geuge lines in the entire State of Tamilnadu.

Thank you for giving me this opportunity.

SHRI BIJOY KRISHNA HANDIQUE
(Jorhat): Mr. Chairman, Sir, I would like
to raise a few points on the Supplementary
Demands for Grants on Railways. (Inter-
ruptions) Sir, taking note of the Supplemen-
tary Demand asked by the Railway Ministry
cn the gauge conversion of Solapur (Hotgi)—
Gadag, from metre gauge to  broadgauge
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which was hailed by the hon. Member's of
Maharashtra yesterday and today. But, I
am unhappy because—other hon. Members
from Maharashtra are happy, but I am un-
Kappy; you may ask me why?—I would like
to place on record that all are not that lucky
in regard to the conversion of meter gauge to
broad gauge particularly in the case of Assam
md the North-Eastern Region. 'The con-
version of metergauge to broad gauge in
Assam is a long-standing demand. When it
was announced in the Parliament by the hon.
Minister here, I must admit that, All people
welcomed it; we, from the North-Eastern
-Region have hailed it. But, unfortunately, the
people of this Region are being disillusioned
at the way the railway authorities are im-
plementing the conversion from metergauge
to broadgauge,

Sir, the work is scheduled to be done in
two Phases—Phase 1, from Guwahati to
Lumding; and Phase 2, from Lumding to
Dibrugarh. The Phase 1, was well underway—
I must admit that also and I must congratu-
late the hon. Minister for that. it is well
underway. But it has been found that the
railway authorities have used the cast iron
sleepers in liew of concrete sleepers which
are as per modern technology adopted in the
country since they are more durable than cast
iron or wooden sleepers and give higher
speed to the trains’ movement.

It is for the attention of the hon. Minister,
The work planned for the Phase 2, from
‘Lumding to Dibrugarh is far worse and more
‘disappointing. Accrrding to ow inferma-
tion, the railway authorities besides usinp
cast iron sleepers are reportedly using the
‘rails which have been discarded in other
‘States. 'When the hon. Members from Maha-
rashtra are happy, they should also leok into

it as to whether the discarded rails have been -

sent to North-Eastern Region for using them
there. So, it appears that the people of
‘the North-Eastern Region are fated to
rest  content  with  the obsolete tech-
‘nology; and used discarded materials as it
~were, the North-Fastern Regicn is the dump-
ing ground frr the materials used and dis-
carded in other States. The pecple of the

North-Eastern Repgion where the veice of

_alienation is often heard, raises the question
and rightly raises the question as'to how Jong
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the people of this Regicn will gc on Wing
taken for a ride in the name of development.

Sir, the hon. Minister has gone out; but,

‘I would request him just to hold a probe into

it and take corrective measures., Otherwise,
what will happen is that the people will
organise resistance movement; they have
already decided to work the movements;
and as the elected representatives of the
entire North-Eastern Region, we the M.Ps.
cannot remain as dump spectators. I am
not speaking out of anger but out cf an-
guish, deep anguish. All the grievances
expressed by the hon. Members in this House
umpteen number of times were given a go-
by, by the railway authorities in a cavalier
manner. This is in spite of the assurances
given in the House. I will tell you one instance,
The demand for a train service from Guwee
hati to Dhubri, a demand which has been
voiced by the hon. Member from Dhubri,
Shri Nurul Islam, has not yet been restored,
The reason given is lack of security. If lack
of security is the reason, then, how are the
other trains operating in the area?  What
makes the railways think that only this train,
and not the other trains operating in this
area, is haunted by the insecurity phobia.
I find that talking about insecurity is a Fit
all cases an excuse. The trains were never sus-
pended tc Punjab and Jammu & Kashmir
even in the worst days. I think, hon. Minister
will take action.

Mr. Ram Naik is not there. He insists
that we should keep omsclves serious, to the
Demands for gramt. I refer to the repairs and
maintenance of permanent way of works.
Ycu know that in the recent floods, the railway
services were paralysed for one month. Why?
We have passed the budget for repair work—
for maintenance. Why were the rail lines and
rail bridges not maintained properly?

You know that the rail link is the only
link. With the rest of the country which
is tentious and uncertain. The flood is
not a new phenomenon. Since flood is not
an unpredictable phenomenon, why were

" adequate preparations not kept handy to

meet such an eventuality? Knowing that
this region is vulnerable in the flood season,
why could not the railways strengthen the
bridges so that these did not collapse during
‘the oarush of food.
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For nearly a month, these people have
been suffering. Their agony is unimaginable.
The authorities had to resort to emergency
measures, like air-dropping of food to pass-
engers stranded in train amidst a sea of water.
It is reported in The Times of India today
that in some cases, emergency supplies of
food, water and medicines were organised
with the help of army and air force planes
for the stranded passengers. What is de-
plorable is that while the other departments
have, more or less, got some contingency
plans keeping in view the vulnerability of
the region, unfortunately, the railways do not
have such contingency plans. The delay in
restoring the rail link is due to lack of imagi-
nation and casual handling of things. Have
Railway lines have been paralysed for a
complete one month. Has it ever happened

“in any other part of the country where the
railway services have remained paralysed ?

1 do understand the Railway Minister has
an understanding of the problem of the
North-Eastern Region, and hope he will
look into the state of affairs and take effective
and adequate measures. Last year, during
the debate on Supplementary Demands for
Grants, I posed a question : will railways
listen to the voice of reason ?

It appears, they have not. I am afraid
this has crossed all tolerable limits. Can
you blame the people of this region if they
talk in a language which Government just
summarily brands as a language of alienation ?
May I ask this question to the August House?

Time is running out. It may be too late:
would urge upon the Railway Minister to
ook into the matter himself and see that the
things are corrected and implemented properly.

SHRIMATI SUSEELA GOPALAN (Chi-
rayinkil) : Sir, supplementary demands for
grants actually, it is very much disappointing.
During the last budget discussion many pro-
‘blems were highlighted especially about the
North-Eastern region and Kerala,

For a place like Kerala also, only Rs, 6
crore was set apart in last year’s Budget.
I know that the Railway Minister will say
that the entire amount which is spent for
Konkan Railway line and also electrification
which is done in Tamil Nadu is for Korala,
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He will say so many things. The -entire
expenditure incurred for all the railway lines
actually lead to Kerala because we are at
the tip of the country. So, in that way, he
can say so. Bututua.llytlnamountlmt
is very little in Kerala. The North-Eastern
regions is also suffering very much. In
some of the areas, new railway lines will
have to be laid, Ithousht that some con-

sideration will bs given to them. For ex-
a.mple the capital area of Tripura Agartala
is not linked by railways. This is very un-
fortunate. Likewise, industrialisation of
Kerala depends on how soon we double the
railway lines from Mangalore to Shornur
and from Kayangulam to Trivandrum.
Finding the importance of it, all the MPs
from Kerala including the Central Ministers
from Kerala met the Prime Minister and
presented our grievances before him. He
promised that if we tell him about one railway
line, he will see to it that it will be completed
within this year itself. That was the commit-
ment made by the Prime Minister. He
committed that railway line from Kayangulam
to Trivandrum will be doubled within this
year itself. That was the promise made by
him. But what has actually happened?
No progress has been made. It is not only
this. In some of the places, land acquisition
was stopped. The work of doubling the
line from Kayangulam to Quilon is very slow.
Only Rs. 3 crore was set apart and the work
is going on very slowly with this amount.
After seeing the important of it, the Chief
Minister himself, together with some MPs,
met the Railway Minister and it seems that
he had promised so many things like the
acquisition cost from Quilon to Trivandrum
will be met from the Centre and also more
amount will be allocated for the doubling of
Kayangulam-Quilon line. But nothing is
visible. Only promises are made and nothing
is actually done by the Railway Ministry.
We are feeling that Kerala is given step-
motherly treatment. Rajdhani Express is
going upto Madras. Why cannot it be.
diverted upto Trivandrum? It can be done
very well. But that is also not given .any
consideration. All ths old bogies are semt
to our district. You have started one train
from Delhi to Trivandrum and whenever
you go to Trivandrum railway station, you
will find a writing thero that first-class bogies
or air-conditioned bogies are cancelled that
I have
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are sent towards some other direction. This
is  actually cruel. Bogies are very old.
(Interruptions) When you are taking up
conversion, subsequently more bogies and
wagons should be produced. If proper
planning is not there, there will be shortage
of wagons, utlimately, Kerala suffers and we
in Kerala will be the biggest sufferers.

18.00 hrs.

Due consideration is not given for wagon
and bogey building. If this aspect is not

taken care of, we are going to suffer very
much in the coming years.

I asked about the model railway station in
Trivandrum. I am told that the construction
is over. Actually, only renovation work is
done at the Trivandrum Railway Station
and a computer is installed. Excepting this
work, what other thing is there? I want the
Railway Minister to go and see what actually
is done in Trivandrum. When I put a
question, a reply was given that the work was
.over. Even these questions and replies are
also becoming meaningless. Railways claim
that the work is over. But it is not correct.
Only some renovation work was done Model
Railway stations was to be built.

Now I would like to refer to the slesper
class system. Where is it implemented?
-1-request the hon. Minister to go and see in
-Delhi Station whether it is implemented or
not. Ask our Calcutta friends whether it
s implemented there? Nowhere in India,
is it implemented excepting Kerala. People
of Kerala are complaining that bogeys are
full with other passengers when the train
starts from Delhi or Bombay or some other
city. [ challenge that it is not implemented
anywhere elsé. In Kerala when anybody
gots into the slecper bogey, he will immedia-
tely be asked to pay the sleecper charges. It
is done in Kerala with vengeance because
wo are a law abiding people and we buy our
and then only board the train. For

:

quested that at least some more compartments

should be dereserved. Bt it is not done.
There is another train, viz. ‘Executive Ex-

“press’. If it can stop at Kayamkulam which

is a junction and also at Varkalai, this would
benefit a lot of peoplor This train has all
unreserved compartments only and much
time will not be lost by adding two more
stops. At the most, it may hardly require
another 15 minutes. But this gesture will
be very much appreciated by the commuters
and people living in that area. I appeal to
the Railway Minister that he should see to
all these things. Our people have a feeling
that they are being penalised. I would like
to know from the hon. Minister what efforts
are made to remove this feeling.

For example, take the case of doubling,
which is one of the major issues in Kerala.
1 read in the papers that the Railway Minister
has promised that the doubling of the railway
line from Kayamkulam to Trivandrum would
be speeded up and acquisition charges would
be paid by the Railways. I want to know
whether it is correct. It has come in the
papers and people are under the impression
that this is being done. So, we want to know
the truth., Doubling of the Shoranur-
Mangalore line also has to be started. By the
time the Konkan Railway line is completed,
this also should progress accordingly. Then
only the people of Kerala will bonefit by
Konkan Railways.

Sir, there are so many other things, But
1 am not going into all those aspects. I just
mention a word about track remewal. This
is wvery important. From Ernakulam to
Kayamkulam via Kottayam very often, parts
of the track is damaged and there appear
big gaps in between. So many accidents
were avoided only because of the interferenee
of people who cautioned the authorities in
time and stopped the trains. This is happen-
ing very often and this is very dangerous. I,
therefore, appeal to the Minister to sec that
the work of track renewal should be done
promptly, wherever it is neccssary. Other-
wise, there will be accidents.

Alleppey railway line is completed. There
is no direct train from Ernakulam to
Trivandrum. It was promised by the Chief
Minister that a new direct train will be started
from Ernakulam to Trivandrum. We would
like to know what step has been taken by
the Minister in this direction. I hope the
Minister will give due consideration to the
problems faced by the peopic of Kerala.
Otherwise, instead of promoting national
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integration the Railways is going to promote
fissiparous tendencies and we would not be
able to prevent people from raising such
agitations. '

SHRI E. AHAMED : Mr. Chairman, I
-would just like to mention a few things.

[Translation)

SHRI LAKSHMI NARAIN MANI TRI-
PATHI (Kaiserganj) : Mr. Chairman, Sir,
there is no quorum in the House.

(English)
MR. CHAIRMAN : The bell is being
Tung.

Now there is a quorum. The hon. Mem-
ber, Shri E. Ahamed may continue. But,
before he continues, I would like to say that
there are a number of speakers in the list.
If all of them want to participate, 1 request
them to restrict themselves and be brief.
We will have to call the Minister at 18.20
hours. *

SHRI E. AHAMED : Sir, while supporting
the Demands for Grants moved by the hon.
Minister of Railways, I will make a few
observations.

' The first point I would like to mention is
about the administration of the railways.
While participating in the discussion one of
the Members suggested that there should be
adequate representation of Scheduled Caste/
Scheduled Tribe, backward classes and
minorities in the railways administration.
I would like to mention that the Railways
have 53 divisions in the country. There is
not even a single member from the Scheduled .
Caste/Scheduled Tribe as the District Railway
Manager.

This is a most pathetic situation in the
country. So far as representation of the
minority community, especially muslims is
concerned, it is abysmally poor.

Therefore, it is high time for the Govern-
ment to consider the representation to the
various communities in this country in the
Railways on the basis of proportion of
population. Railways are the largest public
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-responded

fore, being the national body, thnylhulld
provide Wmmallwa
the population.

Another matter, I would like to mention
here, Sir, is with regard to the amounts set
apart in the development of various regions.
Why not the Railways comsider providing
funds for each Division taking into account
the revenue from respective Divisions?
There are certain Divisions which bring
considerably large revenue but those Divi-
sions have been neglected very much. For'
example, Palghat Division. It is in Southern
Railway is perhaps the first or second in
respect of revenue and funds given to them
in the matter of development is very much
low and but it has been neglected very much.
Hon. Shrimati Gopalan has narrated that
story.

MR. CHAIRMAN : You please come to
the point.

. SHRIE. AHAMED : What is the position
so far as our area is concerned? I atn
coming from an area where the Railways
had started more than a Century .ago.: It
is a broad-gauged Railway. But what about
the development? There is absolutely no
development. Mangalore-Shoranur is one
area which has been completely peglected by
the Railways. I can very well understand
the Members‘ anguish. What is the use of
making references and submissions in this
august House? Who is superior? Is the
Minister or the Members of the Railway
Board? There is an all-power ful Railway
Board, There are many demands raised
by the hon. Members in this House but 1
want to know how many of them have been
to by the Railway Board.
I came to this House in 1991. For the fourth
time, I am making this demand but still
there is absolutely not even a positive res
ponse from the Railway Board. The Railway
Board comes under the Minister of Railways.
The Minister is answerable to this House.
Othersise, where can we go? Why are these
burcaucrats in the Railway Board keeping
mum and why are they showing stepmotherly
attitude to a State like Kerala? I have my
anger and anguish when I refer fo it. I
can very well understand and appreciate the
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comstrainis - of the Railway Board but, Sir,
in the matter of Malabar area viz. from
Mangalore, Cannanore, Calicut, Shoranur up-
to Palghat, thereis no new railway line nor
doubling. The hon. Mipister was pleased to
order a survey viz, in Ernad area, from Nilam-
‘bur to Feroke which is connecting these two
districts. - I would like to say that cven after
one year of the survey, they could not even
cemplete five per cent of the werk. I would
like to ask, if it is a matter of some other
arca, how, with jet speed, the burcaucrats
will run. Why are these people you in the
Railways neglecting a negelcted area? Is
there any justification for that?

 There is no survey; there is no railway;
that is our fate. There is no new line; there
is no new train too. If you want to see one
century old railway, you please come tc our
.area and travel in the bogie in which we are
.travelling; then you will have the replica of
the one century old railway.

During the monsoon period, if you have
to travel in the bogie in which we are tra-
velling, you will have to have an umbrella
and you have te open that umbrella inside
‘the bogie while travelling in that train. That
is our fate. Where do we go and say all
‘these things? Why are these people indi-
ﬂ'cren: towards that area ?

There is one very important railway station
in my constituency—Feroke Railway Station.
The hon. Railway Minister was pleased to
get down at that railway station on his way
to some other place. After inspecting that
railway station, the hon. Minister was pleased
to order for the re-modelling of that railway
station. But the bureaucracy did not allow
him to do sc. They said that it did not-
require re-modelling; it required repairing.
I want to know who is running the Railway
‘Ministry? Is the Railway Minister running
the Railway Ministry or the officers? I had
already given my complaint, my resentment,
my representation in this regard.

' While supporting the demands, I once
“again say that a lot of injustice has been done
to Kerala urge upon the Minister to do justice
to our area.

- SHRI CHITTA BASU (Barasat) : I want *
‘tp draw the attention of the Minister to certain

problems. The work in the Metro Railway
in Calcutta is not progressing according to
the schedule. I want that the Railway Minis~
ter should see and monitor it and provide
for adequate funds so that the progress of
‘the works in the Metro Railiway in Calcutta
proceeds according to schedule.

There is a proposal under consideration of
the Government for the expansion of the
Metro Railway from Daliganj to Guaria.
This has not been finalised as yet, because
we learn from the Press that there has been
a certain dispute regarding this extended
project. Iwant to know whether the Govern-
ment has got also any proposal for further
extension, not works, from Dum Dum to
Barasat or from Dum Dum to Darakuria
for the Metro Railway, because it will also
help in solving the acute problem for the
suburban railway.

It is not a fact that the 4.5 km. project
from Prince Ghat to Maje Ghat cf the
Circular Railway in Calcutta is pot being
completed because of certain dispute which
has arisen between the Port Trust and the
Eastern Railway? I want that, in the interest
of the railway commuters in Calcutta, they
should immediately resolve this dispute
between the Port Trust and the Eastern
Railway.

I think the Railway Minister knows about
it. All India Railwaymen Federation has
decided by a ballot to go on strike for their
own demands. Their demands are wvery
simple. They include; merger of DA with
basic pay, 25 per cent increase as interim
rclief and implementation of all pending
hours of work given by the Board of Arbit-
rator in the JCM scheme and others. About
14 lakh railway workers have given a notice
to go on an indefinite strike.

That is not merely a news, but that also is
something which the country and the Govern-
ment cannot ignore. May I know from the
hon. Minister whether the Government have
decided to take any measures to resolve the
dispute as early as possible so that the Rail-
ways activilies are not completely siopped
within a few weeks?

Lastly, I go in support of the Ministry.
The House must express its grave con§ 3
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about the continuous reduction of the Budge-
tary support to the Railways Development
Projects. 75 per cent of the Railways Deve-
lopment programme was being funded by
the ' General Budget during the period of
Fifth Five Year Plan. During the period
of Sixth Five Year Plan it had been reduced
to 58 per cent. During the Sewenth Plan
period it had been further reduced to 42 per
cent and the current year budgetary support
has been reduced only to 14.7 per cent.

I have sympathy for the Railway Minister
when all of us demand much more develop-
mental works to be done, but what about the
budgetary support to the Railways develop-
ment programme. This budgetary sup-
port has been reduced. It is shameful
to know that because of the dictates of the
World Bank and the International Monetary
Fund this has been done. I think, the House
should make its whole assessment about this
budgetary support and support the Railway
Minister for higher allocation from the Budget
for the Railways developmental works.

SHRI G.M.C. BALAYOGI (Amalapuram):
Sir, I thank you for giving me the opportunity
to speak on the Demands for Supplementary
Grants (Railways).

In this connection, I want to submit to the
hen. Railway Minister that Railways, so far
have neglected the only linein the country,
i.e. Kakinada-Kotipalli Railway line, which
was taken away during the Second World
War. This line was situated in my State
of Andnra Pradesh. It is very painful to said
that seven lines were taken away in this
country during the Second World War and
out of the seven, six lines were restored
except the one i.e., Kakipnada-Kotipalli
which was situated in my constituency.

The late great Prime Minister Pt. Jawaharla
Nehru also stated in the House to restore all
the railway lines which were taken away in
the Second World War. The Railway De-
partment has restored six railway lines except
the line in my constituency Kakinada-
Kotipalli.

It is a small linc of just 43 kms. and the
cost of this project is about Rs. 40 crores,
1 do not know why the Railways have ne-
glected this line so far, even after the inde-
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pendence and the great Prime Minister Py,
Jawaharlal Nehtu's promise in the House
that these lines would be restored which were
taken away during the Second World War.

This year they have sanctioned something
for the up-to-date survey of the above line.

The population of my district is the largest
than any other district in the country. It is
having 50 lakhs of popualticn. They are
agitating for the railway line and Railways
have not so far materialised this line. i

I request the hon. Railway Minister kindly
to speed up the work and fulfil the dreams
of the people of my area. This is nct a new
line, it is just the restoration of the old line
which was taken away 50 years back. This
Kakinada - Kotipalli line will not only benefit
my Parliamentary constituency of Amala-
puram but it will also help in transporting
cargo, such as paddy, coconut, commercial
crops crude, etc. which is transported by
road thus creating bottlenecks and congestion.

They propose for further extension of this
line from Kotipalli to Narsapuram via Amala-
puram. It is also worth considering for the
speedy development of the coastal belt and
oil and natural gas exploration work in
Krishna-Godavari basin.

My constituency is exporting nearly Rs. 1000
crore worth of coconut, paddy and other
commercial products ever year from my
place. All these goods are being transported
by lorries rail only. All of them are
agricultural products. The ONGC also is
transporting Rs. 1000 crore worth of crude
and gas from this year through tankers. If
this railway line is restored railway will make
a huge amount of profits. I request the hon.
Railway Minister to consider this case and
excute this work speedily.

I have only two more points to make. A
survey was done by the Railway done with
regard to the line from Bhadrachalam to
Kovvur. It is in a backward area and it cut
short the distance between Vishakapatnam
and Vijayawada, extends to about one hun-
dred kilometres. The survey was done twice
but nothing materialised.
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. One more point. Kakinada is the headquar-

ters of my district and it has also got a very
good port. But is is not connected with the
main line. Out of the nine railway zones in
the Country South-Central Railway is the only
zone which is showing lot of profits. Vijaya-
wada Division on the South-Central Railway
alone is fetching a welcome of Rs. 260-270
crores out of which Kakinada port station is
getting Rs. 100-120 crores every year for the
Railways. But the Railways are not under-
taking any development works in that area.
I request the hon. Minister to kindly under-
take all these works in this area and speed up.
(Interruption)

Mr. Chairman, I understand that the name
of Shri Bolla Bulli Ramaiah is being shown on
the television instead of mine. This may
please be got corrected.

" MR. CHATRMAN : That will be corrected.

[Translation)

SHRI BRISHIN PATEL (Siwan) : Mr
Chairman, Sir, I would like to thank you for
the time given to me to speak on the Supple-
mentary demands. The Ministy of Railway
is secking additional funds. I am unable to
understand that why they are asking for
additional funds ? If they ask for additional
funds for preventing accidents in future,
then it is okay. But they are asking for addi-
tional funds so that they could purchase heli-
copters and visit the sites of the accidents
immediately. From this it appears that a
large number of accidents are likely to take
place. The hon. Minister admits that the
number of accidents will increase in the future.

Mr. Chairman Sir, I would like to draw
your attention to the Budget-speech of the
hon. Minister. The hon. Minister had
announced to introduce Passenger Life Insu-
rance scheme in the Railways. I would like
to point out here that the poor will not be
benefited at all from this proposed Passenger
Life Scheme. Previously also I had raised
question in this regard that while introducing
the Passengers Life Insurance Scheme the
Government did not think about the poor
‘people. Therefore, it should be reconsidered
because this Insurance Scheme is yet to be
imiplemented I again I would like to State
that the names of the passengers travelling

in the reserved coaches are already recorded
and in the event of any accident they will have
no difficulty in getting the compensation be-
cause their names are already registered
there. But how can the persons travelling
with their tickets in unreserved coaches get
benefits? The Department says that in the
event of accident if such passengers possess
their tickets in their pocket, they could get the
compensation. I would like submit to the
hon. Minister with great humility that even
clothes do not remain on the bodies during
such incidents, then how can we find the
ticket in the pocket ?

I, therefore would like to request to rectify
this scheme and at the same time I would
also like to suggest that the passengers tra-
velling in unreserved coaches may be asked to
give details of their names, addresses etc. on
a slip to the department and since the passen-
gers themselves will funish all the information
it will not cause any additional work load on
the department. These slips should be kept
safe till the train reaches its destination. I
think that in this way the Govetnment can
implement this scheme and it will cause no
additional expenditue on the Railways and
the poor people will get the benefits of this
Insurance Scheme in the true sense.

Mr. Chairman, Sir, two train accident
have taken place in Bihar recently. Our
hon. Minister had gone to visit the site. One
accident took place near Darbhanga and the
another accident took place near Mairwa
station involving Avadh-Assam Express.
When Shri Jaffer Sharief returned from
Mairwa, Bihar I am distressed to say that
again the Avadh-Assam train met an accident
near Gorakhpur only after 5 days. 1 do not
know why the officers of his department did
not bring this to the notice of Shri Sharief
because when I met him, he expressed his
ignorance about this accident and stated
that the entire track of that side seemed to be
out of order. The hon. Minister admits
that the entire track of that side is out of
order and accidents were taking place one
after the another. In such a situation is it
justified to provide extra funds for only to
enable them to purchase helicopters for visit-
ing the site of the accidents? Why this bud-
getary provision should be made? It is not
meant for the railways. Is it moant for their

person purposes?
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. Mr. Chairman, Sir, I would like to cite to
the hon. Minister that during my college days
once our principal was standing on a station
and a train was arriving there. He started
satuting the engine, and greeted it again and
again as a mark of respect. People thought
that our principal had gone mad. But when
some persons asked him as to why he was
greeting the engine again and again. He said
that it was the engine which was the real
power and energy, but the hon. Minister of
Railways sees this power and energy only
for the Southern part of India and not for
the Northern part, because you will find that
there is no provision of additional funds for
Northern India. I, therefore, would like to
submit to the hon. Minister that we all are
the citizens of India, therefore, all regions of
the country should be equally treated and
equally developed.

Mr, Chairman, Sir, the time is short. But,
in the end I would like to give you a sugges-
tion that the hon. Members of Parliament from
Bihar and requested you that the Rajdhani
Express should stop at Patna also, and I,
express my thanks that you provided the halt
of Rajdhani Express's at Patna junction on
two days in a week. But the hon. Members
of Parliament from Bihar have not got any
benefit from this Rajdhani Express. [ would
like to request you to provide Rajdhani Ex-
press from Delhi on Friday so that we may
be benefited from it because Saturdays and
Sundays are holidays and we may go to our
areas in Bihar. In the same way this train
may be provided from Patna to Delhi on
Sundays so that we may reach Delhi conve-
niently and attend the Parliament on
Mondays.

18.33 hrs.
[SHRI TARA SINGH in the Chair]

With these words I conclude and request
the House that the additional funds should be
granted only if the hon. Minister implements
the suggestions given by all the hon. Members
otherwise there is no need to sanction them
‘even a single paisa.

SHRI ASTBHUJA PRASAD SHUKLA
(Khalilabad) : Mr. Chairman, Sir, I thank you
for allowing me to speak. In the Demands
for Grants for Railways for the year 1993.94,
the Government has paid attention towards
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Bombay Central, South .Central Railway,
Western and Northern Railway and it scems
that the Railway Minister has forgotten the
North Eastern Railway Zone totally. Recen-
tly theMinister had visited this zone in connec-
tion with an enquiry into a railway accident
which took place due to defective railway
track. I would have supported this Demand
for Grants if there had been a provision for
construction of new railway track. there.
Tlmre is no train from Gorakhpur to Durg.
Only one train which runs between Saarnath
and Varanasi. If a propesal would have
been made to extend it upto -Gorakhpur or to
provide a train from Surat to Gorakhpur or
to restore the inter-city train which had been
running between Gorakhpur to Lucknow
and which had been cancelled or to introduce
a new train from Gorakhpur to New Delhi.
I would have definitely supported this demand
and T could have understood that the hon
Minister wishes to do something for the North
Eastern railway.

The Former Railway Minister Late. Shri
Shivnarayan's heartiest desire was to provide
a railway line from Khalilabad to Balrampur
and even on his death bed he was repentent
that he could not do it. The Former Railway
Minister hon. Mahavir Prasad was also willing
to construct this railway line. I fail to under-
stand as to why the Railway Minister has
been paying no attention to this repeated
demand and contrary to that he is making
different replies in this regard. He has given
an assurance to provide funds during the next
financial year for gauge conversion in respect
of railway line from Gonda to Gorakhpur.
If he has provided some funds in this very
current year. Budget, I could have taken it
as the Minister is paying attention towards
the North-Eastern railway. He has simply
avoided the things for the next year. You
can ask funds for other places, but what is
the reason for not giving attention to this
particular Railway. Kanpur onwards Rail-
way lines have been electrified but great diffi-
culty is being faced due to non-electrification
between Baurauni and Kanpur. You are also
not paying attention towards this demand.
Despite repeated demands for this electri-
fication, the hon. Minister is not paying any
attention towards it.

In place of providing more trains the hon.

‘Minister is reducing the number of existing

trains. ‘1t has cancelled two trains. Theie
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is me direct: train: from Gorakhpur to Delhi.
Dlie- Mimister liws cancelled the: train: wiich was
mnoing from Gomkhpur tos Lucknow and
from Govabhpur to: Kaapur. K you can: not
provide: mare trains but at least do not re-
duce the existing number of traing on this
line.

If the. hon. Miimister wishes that Members
of Partiament belonging to nortli-eastern region
should support the Demands far Grants,
be: should give an assuramce that he would
regard the feelings of the public of that area.

It had been decided to set up a railway wagon
factory at Gorakhpur. But T fail to under-
stand as to why it has been shifted to some
other State. T would like to tell if the North-
Eastern Zone is continued- to be ignored by
the Railway Ministry, the hon. Minister  can
ot get amy support from the Members of
Parflament belonging to the North Eastern
regior on this Demandy for Grants. Railway
Minister is not paying any attentionr towards
thhe North Eastern Railway. It seems that
it does not fall under his jurisdiction. It is
a serious matter and' I would like to know as
to what steps are: being' taken in this regard
by his Ministry. What is his plans for cons-
tructing new railway line especially the new
railway line from ihalitabad to Balrampur and
from Khalilabad to Duohrigliat. The hon.
Minister should give an assurance to this
effect.

[English]

TH MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY (DEPARTMENT OF ELECTRONICS
AND DEPARTMENT QF QCEAN DEVE-
LOPMENT) AND THE MINISTER OF
STATE IN THE MINISTRY OF PAR-
LIAMENTARY AFFAIRS (SHRI RANGA-
RAJAN. KUMARAMANGALAM) : I am
on a paint of order, Sir. I understand that the
debate has been going on far over two hours,
over the time limit that has been allotted.
Normally, the House is expected to extend
the time, which was not done. I would like
that procedural aspect of correction to be
done firstly.

Secondly,. it was oeur hope that today we
would be able to do not only the Grants for
Railways but also the General Demands.

32—1 LSS/ND/94

But obviously General Demamds iw not possi-
ble. My request.to the House, thraugh you,
isthat at least take up for passing tha Railway
Demands for Grants today. Lat us finish
this. one item at least today. We have been
speaking endlessly. I also am tempted. surely
ta stand up and. ask a few things because like
everybody else,. I also represent a coasti-
tuency. But then we could be very brief and
call the Minister to solve the problams.

SHRI YAIMA SINGH YUMNAM (Inmer-
Manipur): Sir, all the parties have been given
chance to speak but I have mot been given a
chance. I wantto know why this discrimi-
nation. . . . (Interruptions:)

MR. CHAIRMAN : Please sit dmu 5
(Jaterruptions)

SHRI RAM NAIK : Sir, I would like to res-
pord. The Mfinister's request is all right and
we are ready to cooperate but those whose
names are there, they sitould be allowed to
speak, There is no harm in t{nt (ﬁm
ruptions).

MR. CHAIRMAN: Mr. Yaiom Simgh,
please do not shout.

[Translatian)

SHRTSHIV SHARAN VERMA. (Machili-
shahar): Mr. Chairman, Sir, my Parliamentary
Constituency ‘““Machlhlishahar™ is related’ to
Jaunpur and Pratapgarh district of Uttar
Pradesh. But in the Supplementary Demands
for Grants mry area has been ignored totafly.
A Railway line has constructed from Euckmow
Pratapgarh to Mugalsarai a long time back
and the same railway line is still eperating
there along my constituency and the remaining
whole area is untouched by the railways.

In my area the Nilanchal Express mans for
three days in a week and Kashi- Vishwanath
Express runs daily but it has a heavy crowd
of passengers. It does not have the capacity
to take all the passengers to Delhi and it is
the only train for Delhi. All the stations
on this line are in a very deplorable comdition.
It seems that in place of human beings, mttle
live in these station.

Pratapgarh station is a derr of crimimals.
On this station, there is no such officer as can



491

[Sh. Shiv Sharan Verma]

guide the passengers correctly and provide
safety for them. Kashi Vishwanath Express
stops at 3 O'Clock at night at this station and
the passengers travelling in it are not safe
at all at that station. There is no place for
MPs or VIPs on this station. They have to
sit on the benches if they get down there.

On this line Badshahpur is a very impor-
tant commercial and industrial centre. Ear-
lier there had been an intercity Express from

~ Kanpur to Varanasi via Lucknow but it has
now been stopped. At present there is no
train for Kanpur from this area. So I urge
upon the Government to restore the Intercity
Express from Kanpur to Varanasi via Luck-
now. If it is not possible to restore it upto
Varanasi then it should be extended upto
Janghai so that people could go to Kanpur
easily.

Besides it, three more general boggies should
be attached to Kashi-Vishwanath Express
so that all the passengers could avail the faci-
lity. I would like to tell that in this train
side berths have been allotted for MPs,
which are not safe, so I request the hon.
Minister to allot the berth for MPs in the
middle of the compartment so that we MPs
could travel safely in the train.

The security guards deployed in trains are
very weak and at the time of any mishappening
they flee away instead of helping and guarding
the passengers. That is why, no passenger
is safe. There is no arrangement for clean-
liness in the compartments of trains, so all the
compartments are very dirty. If anyone
boards in Three Tiers due to non-availability
of room in other compartments he is forced
to get down at some desolate place in the night
so that he could be murdered there. I would
like to request that in case a person gets in
3-Tier Compartment, he should be charged

. an additional amount, but in no case he should
not be forced to get down from the
train at a desolate station. I would
like to say that 25-30 years earlier there
had been a proposal for two more lines to be
constructed in this area. One was from Chil-
vila station near Pratapgarh to Shahganj, and
second was from Badshahpur station to
Shahganj. I would like to point out that
earlier my area was related to the area of
Pt. Nehru and so long as the area was related
to the above said area the developmental
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work used to take place but since when the
opposition party started winping elections
from there, authorities have started ignoring
this area. Only Kashi Vishwanath train
goes from here. There is no other train from
Pratapgarh. So I would like to say that
Kashi Vishwanath Express should start at
7 or 7-30 from Delhi and its departure from
Pratapgarh should be fixed at 6 or 6-30 so
that we could reach Delhi easily. Extension
of Badshahpur station is also necessary. An
overbridge should be constructed there.
Arrangements should be made for drinking
water there. A little portion of the budget
should be spent on my area also. I would
like to say that much only.

SHRI SANAT KUMAR MANDAL
(Joynagar): Sir, I thank you for allowing me
to speak, and I wish to make 3-4 points in
this regard. 1 represent the Sundarvan area
From Siyaldah to Kaining is the Second
railway line introduced in the couatry. I
demand that this line should be doubled.
There has been a demand for the doubling
of this railway line from Kaining to Sonahpur
which has only a distance of 20 kilometer.
It is an important railway line so it should be
doubled as early as possible.

From Sundarven area goods like vegetables
milk and fish are being sent to Calcutta.
There is no other means of transport for Cal-
cutta from here. A survey had been con-
ducted for constructing a railway line between
Kaining to Golabari but it was not imple-
mented. I would like to say that this line
should be constructed.

Balurghat in West Bengal is an area where
no railway line exists. I urge upon the Govern-
ment that railway line from Malda to Balur-
ghat should be constructed during the eighth
Five Year Plan.

There is no drinking water facility at the
platform. There is no fans and lights in local
trains, doors of coaches are broken. There
is no proper arrangement for drinking water
and toilet at Kagni, Lalpi, Velveria, Chbuti-
yari, Shitak, Miyali and Champahari stations.
So I request you to take necessary action in
this regard.

Mr Chairman, Sir, I thank you for allow-
ing me to speak.
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SHRI HARADHAN ROY (Asansol) : Sir,
the condition of coaches of local trains
running between Dhanbad and Vardhaman
is not good. It should be improved. There
is no drinking water facility, light and doors
in these trains. You should pay your atten
tion towards it. The condition of first class
compartments in Some Fxpress trains like
Amritsar Express is worse than the third
class compartment. 1here is no facility in
these coaches. EMU Coach should be from
Vardhaman to Dhanbad and from Vardha-
man to Madhupur Giridih. It is quite an
old demand. The hon. Minister should pay
his attention towards it. The Hon. Minister
goes to Hawrah, the condition of Ist Class
retiring rooms in Vardhaman, Asansol and
Hawrah is deplorable. The condition of
retiring rooms at these stations should be
improved. The loco-running staff which has
been retrenched should be reinstated and
arrears of their pay etc should be given to
them. Millions of people earn their livli-
hood, as hawkers, at these Railway Stations,
they should be given licencs. You should
pay attention towards the posts of SC/ST
lying vacant in your department. Several
platforms do not have drinking water faci-
lity, light and shades. These facilities should
be provided on those platforms. The level
of the lower platforms should be raiszd.

I have one more demand. R-jdhani
Express stops at three places in U.P. and at
two places in Bihar, T would like to s=y that
its stoppage shovld be mede at Asensol
or Durgapur in West B=ang~l, ard thetreirs
going through Patna should stop at As=rsel.
You should pay vour artention towsrds the
increasing tendency of Railwey accidents,
The Governm=nt should review its polici~s
in resnect of Railways because thes= rolicies
are causing loss to the Railwavs and increas-
ing all round corruption in R-ilways.

With these words, I thank you for allowing
me to speak.

[English]

SHRI N. DENNIS (Nagercoil}: Mr. Chair-
man, Sir, while supporting the Supplementary
Demands for Reilways, I wish to make a few
points. The hon. Minister has explained the
necessity for the Supplementary DeMands and
the hon. Members have also explained the
i mportance and the necessity for the Supple-
33—1/1LSS/ND/9%4
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mCT_“ar}’ Demands. So, I do not want to ex-
plain that further and I would like to confine
myszIf to some problems relating to my cons-
tituency.

Sir, by the completion of the Karur-Dindi-
gul-Madurai-Tirunelveli broad gauge railway
line, the Railway Ministry has decided 1o
introduce an Express train between Nagercoil
and Madras.

It is published in railway calendar also.
It is announced by the Ministry and the De-
partment that it would be operated on 20th-
July and also subsequently on 15tbh August.
But it is not operated so far.

I would like to point out that there is no
direct railway train service between Nagercoil
or Kanyakumari to the State capital Madras.
It has to be operated without further delay.

There are Broad gauge railway line is com-
pleted from Kanyakumari through Trivan-
drum and also through Tirunelveli, Dindi-
gul and Karur. Trains could be operated
from Kanyakumari to the different parts of
the country. That would save the time, dis-
tance and also expense.

Kanyakumari is the southern-most part of
our country and national and internation:l
tourists are pouring into Kanyskumari being
a tourist centre. To rromote national inte-
gration zlso, Kany.kum-.ri should be connect-
ed with direct railwey service. Now there
are only three trzin s2rvic's from K-ny. kum-ri
to diff:rent parts of the country.

I would like to roint out that reg. rdis g Era-
riel railwey station, should hive to b:fixd - 8
stopring stetion for Exrriss troirs.

As per the present policy of the roilw .y de-
pariment, there is no provision for minning
new level crossings. The railway depariment
has shifted the responsibility of manning new
level crossing to the local bodies or local
Government. Now  there are -several im-
portant level crossings which arc without
manning personnel and thus not to imple-
mentation . That policy has to be faken away
and the railway depatment has to take up the
responsibility of manning level crossing
railway ‘station wherever there is a necessity
for it.
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1 would like to point out regarding casual
labourers who had worked in the constuc-
tion work in the railways at the formation of
new railway lines. Since that they have
been retrenched. But they have been without
work for a long time and they have to be
taken back for regular work. The system of
zonal contract up to one lakh has to be dis-
continued so that that the casual labourers
could be accommodated in regular work.

~ Lastly, I would like to point out that at the
cancellation of railway ticket 1 1/2 should
have to be forfeited by the passengers. It has
to be reduced because even in air ticket, only
1/4 of the faie zlone is taken away. So, regard-
ing railwiy canczllation the system of taking
1 1/2 has to be discontinued.

The running time of trains should not be
more than the running time of bus service for
the same distance.

19.00 hrs,

The s2cond class fare in railways should not
be more than the bus fare. If that is there
then the confidence of the Passengers people
for railway travel would go. These are my
suggestions. Thank you.

SHRI YAIMA SINGH
Mr. Chzirmuin, Sir,....

YUMNAM:

MR. CHAIRMAN. Oanly two minutes
ple:zse.

SHRI YAIMA SINGH YUMNAM: No,
Sir. T will take a little more because in two
minutes, it i8 impossible to express anything.
I will take five minutes.

Supporting the Demands, I am placirg
before the Minister, the difficulties, inconve-
niences and plights of the people. (Interrup-
tions)

MR. CHAIRMAN : No bhashan. 1 would
request you to give only points.

- SHRI YAIMA SINGH YUMNAM: Then
what shall T speak ?

MR. CHAIRMAN: You can sit down.
(Interruptions)
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SHRI YAIMA SINGH YUMNAM : So
I am speaking. It is because of the difficulties
of the people of North Eastern region due to
suspension of the railway network for more
than one month, I am speaking. Can you
imaging this ? What is the plight of the people?
If you do not want me to express it in this
Houss, then what should 1 speak here? Then
why am I send by the people here? Please
imagine this. For more than one month,
trains from Delhi to Guwah:ti in the North
Eastern Railways were suspended. No rail-
way link was here. Please imagine what
might be the plight of the people here. .I
want to express it here. Otherwise, why have
I come here? I have not come here for a
fashion. So, 1 am asking the hon. Minister
why he did not go there. If it had happened in
Maharashtra or in a posh area, you would have
gone there. You could have gone there.
People have been working here because they
cannot go. They cannot afford to go by air.
How will they go there? Even how will the
essential commodities reach there? That is
the problem which I am placing before the
Minister. I have not come here for 2 fashion.
Please imagine this. I am mnot seriously
objecting to your proposal for the purchase of
an aircraft. You purchase it. But you feel
for these areas also.

In the map of India, you will find a chicken’s
neck. We call it sister of Southern States.
It is an area which is not looked after by your
Railway Ministry. 1 have been asking so
many times to please start at least some work
in that area of Manipur so that the capital
of Manipur and Agartala can be connected
with the railwey line. We did not ask you
for crores of rupees. At least you can sz2nc-
tion it. You did not do it. And when we
ask you, you say, “we have no funds.” We
have been asking for a Rajadhani train to
reach Guwahati. You did not do it. But
when we sent this proposal, we felt very much
becauss you are neglecting those areas. That
is why, T wanted to place before this House
these things. But within two minutes, who
can say all these things? There are so many
things to say. You have allowed so many
to speak. And you ask me to speak only
for two minutes. It is a very sorry thing.

MR. CHAIRMAN: It is very sorry that
you are sneaking in this fashion. I will not
like it.

(Interruptions)
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SHRI YAIMA SINGH YUMNAM: I will
take another oné minutes.

MR. CHAIRMAN: I do not like it.

SHRI YAIMA SINGH YUMNAM: Then
1 will stop it.

[Trarslation]

SHRI RAM KRIPAL YADAV (Patnz) :
Mr. Speaker Sir, I would like to thank you for
givins’mc the opportunily to speak on this
Supplementary Demands.

I am the representative of Patnd, the capital
of Bihar. I am sorry to point cut that for
the last so many years, N0 new Rail projeet
has been sanctioned for Bihar. For this reason
the people of Bihar specially of the capital
Patna have to face great difficultics.

MR. CHAIRMAN : Wait a minute Mr.
Yaday. For how long would the members

like to sit ?

SHRI RAM NAIK (Bombay North) :
Mr. Chairman Sir, let it conclude.

[English]
MR. CHAIRMAN : The time is extended
till this itcm is over.

[Transiation]

SHRI RAM KRIPAL YADAV: Mr.
Chairman Sir, I would like to comment on
the treatment being meted out to Bihar in
respect of railways. The whole world knows
that Bihar is the state which is prosperous in
poverty. The Government of India neither.
it is a Railway Depit. or any other Depit
does not pay any attention to the needs of
the people of Bihar, while Bihar has been the
fortunate State in respect of providing a num-
ser of Railway Ministers as Lalit Babu, Babu
Jagjivan Ram, Ram Subhag, Kedar Pandey
and George Fernandes. They should have
yid attention to the needs of the people of
Jihar and helped the people through pro-
riding Railway facilities to them, but it
sould not be done. I would like to stafe tnat
is someone had paid attention to the needs
of the State, there would have been a lot of
fevelopment of Bihar in respect of Rail-
ways, C. K. Jaffer Sharief is the present Rail-
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way Minister and he is very honest person
in the sense that he always pays is whole
attention towards his own region alone. If
the previous Railway Ministers who were
the representatives of Bihar would have paid
even little attention towards Bihar, there
would definitely have been some development
of Bihar but unfortunately none had paid any
attention towards Bihar. It is most unfortu-
nate, Our Railway Minister sometimes goes
to Bihar on tour and gives a lot of assurances
to the people of Bihar. Recently, he went to
Bihar on tour. The Bihar Government, the
people of Bihar and the people of Chamber
of Commerce gave a warm welcome to him
and in turn he gave a lot of assurances to the
people but not a single one out of those
assuranc s has been fulfilled. What to talk
of fulfilling the assurances, not even a step
has been taken in this direction. There has
been a long-standing demand that Sam:stipur-
Darbhanga Mcter guage railway line should
be converted into broad-guage lin¢ but the
Government has paid no attention towards
it. The length of this line is only 37.42 km
and we have demanding the conversion since
1974-75. A scheme has also been prepared
with an estimated cost of Rs. 12 crores but the
Government did not pay any attention to-
wards it. Our second demand relates to the
conversion of Muzzaffarpur-Narakatiaganj
Meter gauge railway line into broad-gauge.
A survey has been conducted and a scheme has
also been prepared in 1989-90 in this regard
but no action has also been taken by the Gov-
ernment of India in this conmection. The
survey rcport has been sent to the Govern-
ment of India through Railway Board and is
still lying pending with it.

Secondly, when our hon. Minister had gone
to pay a visit to Bihar, the Government of
Bihar requested him to set up a new Zonal
office in Bihar because Bibar has Railway
Lines in 600 km. arca, and in response, he
had assured if the Government of Bihar mzde
availzble some suitable place for it, he would
work for sstting up the Zomal officc. The
Bihar Government has promised to make
available a decent building free of cost but
the railway depariment of Government of
India has aot yet paid any attention towards
it. Not only this but the construction work
of Chittoni-Bagha railway bridge is also lying
pending. This project is a joint venture of
Bihar Government and Uttar Pr: desh Goverr-
ment. The Bihar Government hes .Irealy
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made available its share contribution of Rs. 5
crore and has committed to provide the rest
of its share in due course. The State Govern-
ment has requested the Union Ministry
of Surface and Transport to declare the
Gorakhpur, Shigoli, Gopalganj and Mujaffar-
pur roads as national highways keeping in
view the urgency of development Uf the region.
The Ministry of Surface transport has already
accorded its approval to it, but the case is still
lying pending.

Similarly, the case of electrification of
Jhagha-Mughal Sarzi main rail-track is still
lying pending with the Government. In the
last year rail budget, the Government had
made a declaration to electrify the Jhajha-
Mughalsarai main rail-track but the project
is still lying incomplete despite the several
requests made by the State Government to
the Railway-Ministry.

The case of doubling of Patna-Gaya track
is also lying pending for a long period. Despite
our constant demand, this case has been
lying unattended in the Ministry of Railways.
This is not the only case but the construction
project of a railway bridge on Sarsia river
located on India-Nepal border near Raxol
is also under the consideration of the
Government as yet. The people of my
Constituency Patna have been deman-
ding for a long time that the project to con-
struct a Railway bridge at Digha on the river
Ganges should be taken up for construction
but still the Government is not paying any
heed to it. We had requested the hon. Minister
that a new train called Kaveri Maitri should
be introduced between Patna and Madras in
view of the increased number of passangors
because thire is only one train from Patna
to Madr 5. By doing so, more facilitics to
the passengers can be provided, but no atten-
tion has bzen paid to it.

- Busids, the razilway department of Gov-
emment of Indii has to undertake some
modification work on Patna  junction but
it is still lying perding. The department of
railways had asked for some land from the
Government of Bihar and the Bihar Govern-
ment had agreed to maike available rhe land
of RDA locatey nearly the Patna junction.
Now the Bihar Government is ready to give
the land but the Union Government is not
taking any action in this regard. Through
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you, I would like to request the Minister of
railways that just steps should be taken in the
interest of the people of Bihar because it is
being neglected for the last forty years. So by
giving justice to the people of Bihar a new
hope and confidence should be brought
among the people of Bihar. I hope,
you would pay your attention to these
problems.

While every year, in other areas new trains
are introduced, injustice is being meted out to
Bihar by not introducing any new train there.
There has been a long-standing demand for
introduction of trains in adequate number
between Patna and Delhi, Patna and Bombay
Patna and Madras and other places. When
there is a real requircment, only then the
Demands are raised. Our daily passengers
Association has raised this demard time and
again, but the Railway Ministry does not pay
any heed to the demands made from Bihar.
I therefore would like to request the hon.
Minister through you that he should fulfil
his commitments made to the Chambers of
Commerce in a Patna in Bihar at the time of
his visit to Patna for reducing the freight
charges. I would also like to request him to
fulfil all his commitments mede to the Bihar
Government. The hon. Minister should make
the arrangements to provide justice to the
people of Bihar.

The Government should take steps for
providing railway facilities to the people of
Patna and Bihar. The plight of the local
trains is worse. The condition of the local
trains running between Patna and Gaya,
Patna-Mughalsarai, Patna Buxar ard Patna-
Quile is very deplorable. Through you, I
request the hon. Minister of Railways to make
arrangems=nts for the maintenance of these
trains so that people get proper amenities.

SHRI RAM NAIK (Bombay North) : Mr.
Ch=irman, Sir, I rise to support the Supple-
mentary Demands of Rs. three crores seven
lakh to exterd the railway net-work from
Bindrz-Alifistan  bridge to Bombay-Central
station with a view to decrease the rush in the
suburban trains of Bombay. I would like this
job to be completed as soon as possible so
that rush in suburban trains is reduced. With
this view, I support these demands.  But it is
not going to meet the real difficulties of Bombay
This is only a small facility among them. I
would like to repeat the long-standing demand
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of laying down of four railway lines between
Borivali and Virar.

Hon. Minister, you may recollect that you
bad said that rupees one hundred and forty
four crores would be spent on the construc-
tion of this 23 km. long line. Now keeping
in view the financial position of the Ministry
of Railways, the Maharashtra Government
has agreed that it is ready to bear half the
expenditure i.e. Rs. 72 crore. It is being said
very often that sub-urban trains run in loss
On 17 August in reply to my question No.
3145, you had replied that the Western Rail-
ways earned a profit of Rs. 24 crore and 91
lakh in 1991-92 and of Rs. 68.24 crore in
1992-93. On the other hand, you are saying
that sub-urban trains are running in loss.
But your reply indicates that Bombay sub-
urban trains are not running in loss. When
Western Railways earns a profit of Rs. 68
crorein 1992-93 , the Government should utilize
the profit amount in completing the construc-
tion of four lines between Borivali and Yirar
which is lying pending for the last ten to
twelve years. The Government should under-
take the scheme at the earliest. I have in-
formed you that if there would be paucity of
funds Cooperative Banks Association of
Bombay has promised to give debenture loan
for the purpose. The Government should say
that it would spend the money earned from
debentures on Railways. The Government is
fully aware that people are reluctant to pur-
chase railway bonds after the security scam.
I assure the Government that if it is ready to
take up the construction work of railway line
in hand, the Cooperative Banks would lend
the money. Thercfore, I would like that
while giving a reply the Government make
an announcement that it would take up the
construction of the Railway lines between
Borivali and Virar on its first step.

1 would not like to repeat the points made
by hon. Shri Ram Kapse in regard to Konkan
Railways. The Government proposes to raise
an extra capital of Rs. 200 crore i.e. to Rs.
600 crore in place of Rs. 400 crore. Out of
that the Government wants to raise Rs. 51
crore through these grants. This means that
the Government proposes to re-appropriate
about Rs. 49,99,51,000. How would the
Government raise this amount ? This means
that the Government is going to reduce the
amount from the demands that has already

been approved by the House. It is not correct
I would like to submit that the Government
should not reduce the amount that has already
been sanctioned.

The Government is aware that the Konkan
Railways Corporation is not getting finance.
The Chairman of Konkan Railway Corpora-
tion has also said it. In this connection a
meeting of the Bombay Urban Cooperative
Bank Association was convered and the pro-
blems were discussed. The Cooperative Bank
Association is ready to lend Rs. 200 crore to
the Konkan Railway Corporation if it is ready
to do away with statutory liquidity ratio.
Thereafter we met the hon. Prime Minister.
While inaugurating the Konkan Railway
project the Prime Minister had said—

[English]

If I have to bend the rules here and there, I am
agreeable to do that.

[Translation]

I repeated the points that the hon. Prime
Minister had said in this context. Shri Bhuv-
nesh Chaturvedi had also said that the Gov-
ernment was ready to amend the rules. If the
Government takes lead in this direction ard
makes minor changes in the rules then with the
help of Urban Cooperative Bank Association
of Bombay the task can be completed. The
Urban Cooperative Bank has this type of
funds. We should move in this direction.

Thirdly and finally I would like to make
my Submission regarding the demard of
aeroplane. It is not the requirement of rail-
way department at all. Whenever some
accident takes place, it becomes necessary to
reach there immediately, for this the Indian
Airlines service are there. If suddenly some
accident happens or the Indian Airlines
Service cannot be avazilable, Air-crafts and
Helicopters are available with the Defence
Ministry, Civil Aviation Ministry and Oil and
Natural Gas Commission. My submission
is that the Government should form a pool
for the aeroplanes. Whenever there is a
natural calamity, the Minister of Agriculture
has to reach there. Such a proposal should
be presented to the Cabinet. If the Cabinet
approves it there is no need to raise this
demand. Istrongly oppose the demand for
aeroplane. The Government should provide
facilities to the people by making proper use
of funds. (Interruptions)
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MR. CHAIRMAN : Now the hon. Minister
should give the reply.

(Interruptions)

MR. CHAIRMAN : It would not con-
clude in this way. The whole list has exhausted.

SHRI SURAJ MANDAL : The Chairman
should allow in such circumstances.

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF): Tomorrow there
is an informal meeting of the Consultative
Committee, Members who will be present
there would express their views. My sub-
mission is this that all the members should
speak for one minute only, but nobody agrees
to speak for a minute.

SHRI RAMASHRAY PRASAD SINGH
(Jahanabad) : The railway budget is not
special budget. The railways play a very
special role in the country's’ economy. It is
its main part. There are large avenues of
employment in the railways.

A lot has been spoken on Bihar. It is a
backward area and a very sensitive area
also. Terrorism are extreming arc on the rise
there. Underdevelopment is the main reason
for this. When the younger generation does
not fird employment, it drifts out national
mainstream and forms a new stream. Itisa
danger to the unity and integrity of the country.
The railways can check this. A metergauge
line of fifty kilometer long was constructed
between Fatuha and Islampur. But the Gov-
ernment nationalised it. The staff members
were absorbed. But the train was abandoned.
The Government should enquire into it and
look into it. There is no other means of
employment for the people of that region.
Only bus is available. Bus journey is cumber-
some. Bus-operators charge high fares from
them. If an evaluation will be done, it would
be seen that they have earned crores of rupeecs
from farmers and agriculture labourers. 1
would demand that the old Islampur line
should be revived and it should be extended
upto Bodhgaya and Hazzaribagh. I have
highlighted and this thing several times in the
House ard in the meeting but nothing has
been done.

After making this submission, I would con
clude. T would like to submit to the hon.
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Minister that he has allowed corruption to
rise. The incident of Danapur sub-division
is a testimony it. The ACM and Senior DCM
were caught red-handed by the CBI on being
informed by the vigilance officer. After
twenty days remaining in jail they were relea-
sed on bail. They were reinstated in the same
post and sent to Asansol. Which rule permits
it ? Itis a kind of giving a fillip to corruption.
If a person is in profit by becoming corrupt
and in loss by becoming honest, he would prefer
to be corrupt. If only 25 percent of theft
in Railways is checked, railways would earn
much more revenue. \

Secondly, I went to meet the hon. Minister
yesterday. Some boys have come to me as my
cuests. They had appeared in the examination
of PWR in Patna Railway Recruitment
Board. When their result was declared four
panels had been prepared. Candidates of
three pancls were given jobs and one candi-
date from amoung the fourth panel also got
employment, but the rest of the carndidates
did not get employment. This matter relates
to N.F. Eastern Railways. If a panel was
formed, why the cindidates were not given
employment. Due to thesc deeds of the offi-
cers, there is resentment among the youth.
Some results were also declared by NTPC
but no recruitment has been made for last
20 months. The Eastern Railways recruited
the candidates who secured less numter of
marks tut candidates who secured higher
marks were not taken in the Ezstern Rail-
ways. I would like to request the hon. Minister
that it should be implemented as soon as
possible because the boys have worked really
hard to clear this exam. Tcday the boys
had come to meet you as you had given
appointment to them but you remzined busy

_in the discussion. Both these works should

be done. Cardidates whose results have been
declared should be recruited by the Rail-
ways and NF. With this I thank you for
giving me an opportunity to speak.

[English)

SHRI GOPI NATH GAJAPATHI
(Berhampur) : Mr. Chairman, Sir, In view of
the acute paucity of time, I wish to highlight
only a few salient points, with respect to the
request for the general improvement of train
services in my State of Orissa.
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(1) Expedite the survey work and lay the
foundation stone of the Naupada-Gunupur
narrow gaugeé railway liné conversion to
broad gauge and extension upto Rayagada,

(2) Provide direct train services from Ber-
hampur to New Delhi and from Bzrhampur
to Hyderabad and Bombay, in view of the
heavy demand.

(3) Overall irpprovcments of Berhampur
and Chatrapur railway stations in particular
coming under the South-Eastern Railway.

I sincerely thank the hon. Prime Minister,
the Deputy Chairman of the Planning Com-
mission, hon. Minister for Railway and hon.
Minister of State and the Railways official
for Railways for their positive response so
far, with respect to the developments of the
Railway network in Orissa. 1 do trust that
this gesture will be sustained in future as well.
I wholeheartedly support the Demands for
Excess Grants in respect of the Railway
Budget.

SHRI SIVAJI PATNAIK (Bhubaneswar) :
Sir, 1 would like to raisc only one point and
that is regarding the construction of Khurda
Road-Bolangir Line. 1 expected that there
would be a concrete allotment for the con-
struction of this line in this supplementary
budget itself. I thought so btcause when the
Prime Minister visited this area, he was so
moved and he was of the view ih:t something
must be donc to develop this area.

Sir, a survey has already taken place earlier
Shri Jaffer Sharief himsell inaugurated that
survey. A second survey was 21so undertaken
to find out whether the line would be remu-
nerative, The State Government has also
offered that thcy would bear the cost of land
acquisition and they are zlso recdy to divert
the moneys from the JRY for this project. What
more does the Minister of Railways want 7

This line is very important for Orissa. This
will cover thc most affected tribal areas-
The tribal districts of Phulbani, Raigarh and
Suvarnapur will benefit a lot if this project
is completed. I may mention here that these
three districts have not seen a single reilway
line and this particular line will pass through
these three districts. If you look at the map
of Orissa, you will find that the central part of
Orissa, that is the heart of the State has no
railway line. Therefore, I once again request
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that some assurance should be given that at-
least in the coming supplementary budget,
allocation would be made for this line, so that
work can be started from both the sides, viz.
from Khurda Road side as well as from
Bolangir side.

1 can quote many figures to highlight my
point. For want of time, T will not go into all
those details, I will mention just onc point
and then conclude. For cvery 1,600 sq. km.
of railway line, Orissa’s share is only 14 sq.
km. And this is the lowest in the country-
You may very well imagine the imbalance
The Prime Minister has also stated that this
sort of inbalance should be removed. I
earnestly hope that the hon. Reilway Mirister
will say something on it and give a concrete
assurance.

SHRI P.C. THOMAS (Muvattupuzha) :
Sir, first of all, T request you to increzse the
amount for passenger amenities. [ zm very
sorry to observe that only Rs. 60 crore was
allotted. At least in the next Budget, you
mus! provide more.

Secondly, I endorse the points stated by
Shrimati Suseela Gopalan regarding the
broadguage line through Kerala, I think
there has been an assurance given by the
Prime Minister to all the MPs of Kerala.
If something is not done to fulfil the given
assurance, we will be finding it difficult to
convince our people. 1 paid that some ass-
urance should come in the reply of the hon
Minister.

I am very hapry that a new train ‘Mangala
Express' is introduced. I congratulate the
hon. Minister. But I am constrained to otserve
that the Railways deesmed it fit that the
people who travel in that frain need not eay
anything. I say this because a pantry car is not
attached to the train. Immediate zction should
be tzken to attach a pantry cer to this trein
because it is very difficult for the pzssengers
to travel three days without any food.

Finally, T would like to state here that I will
be going to the New Delhi Railway station on
2nd October to clean the trains. Please do
not stop me. Last time, when I tried to do
the same thing, my efforts were blocked. I
do this as a protest ard to highlight & point
that if the assurances given to the State of Kerala
are not fulfilled, this is the method of agitation
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hat we are going to resort to. This is to open
the eyes of the indifferent administration 10
the needs of the people. I only pray that 1
may not be prevented from resorting to thig
method of protest. I will clean the trains on
2 October 1993 if action to complete the
developmental work in Kerala with regard to
railways is not taken promptly by the autho.
rities. This is going to be my way of protest,
While paying my homage and respects to
Gandhiji, I will clean trains on 2nd October,
Please do not stop me. This is to open the
eyes of the administration.

[Translation]

Shri BHAGWAN SHANKAR RAWAT
(Agra) : Sir, first cf all T would like to submit
that travelling in sleeper class during day
time even by paying the differential is not
allowed. This is causing great hardship to
travellers. If a traveller enters a sleerer class
even by mistake, he is fined. This situation
needs much change.

Secondly, I would like to submit that there
should be a ratio between the number of rail-
way tickets issued and the number of generaj
bogies attached to a train. Travellers have to
face a lot of difficulties for want of such a
system, this is more so because travellers are
not allowed to enter sleeper class, nor are new
general bogies added.

In cities like Calcutta and Bombay there
are facilities of issuing se2son tickets for
travelling beyond 200 kilometre, but there
is no such facility for the travellers of Delhj
and Agra. Such a fzcility should be made
avzilable for every city by abolishing the
present dircriminatary system.

1 congratulate the hon. Minister for the
Delhi-Agra intercity Express, but it takes four
and a half hours to cover the distance and
7000 employees travel by this train. This
does not serve the purpose. So its running
time should be fixed to three hours only.

The proposal for running Jaipur-H wrah
train has long been pending with the Govern.
ment. Thesame should be approved forth-
with. Moreover, one Agra-Lucknow inter-
city express should also be started so as to
connect Agra—Lucknow. Shri Janeshwar
Mishra had given an assurance to start Agra-
Allahabad Express, but that assyrance has not
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8o far been fulfilled. It should be fulfilled
soon. With these words 1 conclude.

SHRI SURAJ MANDAL (Godda): Mr.
Chairman, Sir, I am such an unfortunate
Member of Parliament in whose Constituency-
head-quarter and Commissionary there is no
railway, whereas, the Railway derive maxi-
mum income from areas of our Chota Nagpur
and Santhal Parganas. Had there been no
Delhi-Howrah railway there would have
been no Railway on our side as well. The
railway track running through Bhagalpur mﬁ
Sahebganj was comstructed during Briti
period but the work of doubling the same
has not been done so far. It is for you to see
that no attention has been paid towards the
development of Railways anywhere except
in big cities like, Calcutta, Madras, Bombay
etc. 23 Box trains, each containing 50 bogies
daily pass here and carry coal to every city of
India for thermal power stations; but no-
body can travel in those trains.

An hon. Member was just saying that
terrorism should be checked but you may see
that when railways were introduced the offices
of Southern and Eastern railways were esta-
blished in Calcutta. This is a sheer iajustice.
There are two D.R.M.S. on the distance of
merely 16 kilometires between Agra and Asan-
sol and there are two General Managers in
Calcutta at a distance of merely three
kilometres, offices are set up keeping in
view the convenience of officers only.
You can see the location of Chaupan
and Barkakana, but the officc of D.R.M.
is stationed in Dhanbad. Ranchi is con-
sidered to be the second capital of Bihar,
but no D.R.M. office is located in Ranchi.
It is in Adra. Bzscd on this reason, it may be
said that the attitude of the Railwoys has not
been condusive towards Bihar, in general and
Jharkhand in particular. I admit that the
hon. Minister of Railways has taken it seriously
and diversion of some trains has begun. He
has done one commendable job by starting
DMU. The General public bas been bene-
fitted from this because they have to pay less
charpes and time taken is also less. This train
runs with speed. Besides running from
Devghar, Jhajha, Giridih and Asansol, it also
covers Patna-Jhajha. The poor can board
such a train. Such trains should be accorded

priority.
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The hon. Minister has done many such
thipgs, which we do not like. He is taking
coaversion of metre-gauge into broad-gauge.
We want that metre-g.uge in qucstion shoula
be shifted to our areas. Through this we can
come to Patna, the capital of the State. Dumka
ia the district headquarter where the office of
Commissioner is located, but there is no
railway. On the contrery, I would sy that
Hazaribagh is not a district, but it has a rzil-
way. I had raised this issue in ihe mecting of
the Advisory commitice, but I got a reply in
writing that there are buses for Kedarma and
Ranchi so the passengers could be asked to
travel through bus:s. Now you rlezse tell me,
when railwcy is cséed for a tr-in for (i area
that provides coal and iro: for 1he whole
country they are :dvised to travel by buses.
Now the hon. Minister for Ra'iwi v's wili huve
to bring about certain charges in his rolicies.
Now-a-days bureaucracy hes a strong hold
on the Railways Department. Suggestions of
public representations are noet heeded to.

MR. CHAIRMAN : This is not so in the
railways alone, it i8 the same evarywhere.

SHRI SURAJ MANDAL : I have beer a
railway emrloyee, so 1 am fully aware of the
hold of the burcaucracy on the railweys. When
I wes an MLL.A., I knew this f.ct that they
keep a printed proformz for giving rerlics.
What I want to submit cfier combining Jhar-
khand and Orissa, an Office of the G.M.
should either be located in Rarnchi or in
Jamshedrur. Instead of the zonal office loczted
in Adra, there should be a DRM office in
Ranchi so that the develorment of railweys
may be ensured in this arca.

The Chandigarh Express reaches Daltan-
ganj at 2 O'Clock in the night, reaching
Ranchi next day at | PM. This trzin tekes
so much time by following circutous route
whereas the distance can be covered in 3
hours.

Similarly, T would like to say Something
about the catering. On the 20th of this month,
¥ was coming by Delux Exrress. The food
that we were served can be nad by anybody
for four rupees but peorle are charged Rs. 12
for th-t sordid food. I asked for the comrlaint
book. T kept on asking the Superintendent for
the book but neither the Superintendent nor
the. w-iter ‘came for collecting the food
charces. - The food is simply useless, The
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Railway catering service should be improved
ard the catering sysicm in the Delux Express
should be the same sin R:jdhani Express.

There is a train running betweén Bokaro -
to Medres there is no clectricity in that train.
Fars do not operatc. The people of the Tamil
Associztion contzcted me ard esked to report
to the Railways. They had alco written to -
the hon. Minister of Railways. The seat
covers in the first class coaches are torn.. ...
(Im.er{upr;'ons)

[English)

SHRI VIRENDRA SINGH(Mirzapur) :
Do you know wht is the meaning of that 7

[Translation]

SHRI SURAJ MANDAL : 1 am not a
men of your status. 1 am a backward. You
i born in a high fam:iiy whereas | wes bomn.
in a low family. Thei s why I do not know
that.  You mey be kuowing better. Wo are
Yo just trying to compete with you. We shali
improve oursclves.

MR. CHAIRMAN : You should address
me.

SHRI SURAJ MANDAL : Mr. Chairman
Sir, the area from Shoeekarpur to Boidnath-
dhemis a big religious lece. From there where
a local train runs between Jusidih and B.id-
nath Dham a distacce of 7-8 kilometres. I
request the Micistry of Railweys to luy
the railwey treck between Shanmkarpur to
Devghar a distance of 14 kilometres then
B.idnatkdham will be linked with the main
line. My humble request is that facilities in
pessenger-trairs runring on that line should
be improved and rerder zssistance to passca-
gers in the coming d'ys. This concerrs the
area of Nzik Saheb. Our region has produced
many Riilway Ministers. They win ¢lections
from Bihar, become R:ilway Ministers but
do nothing for Bihar. The people of Bihar
and Jharkhand do have expectations from
you. Only the outsiders do that work for
Bihar. I request you must provide railway
track to those arecs and thereby do ensure
development of that region. If you require a
amall acroplane, you must Luy one. There is-
a szying in our area :

“Sona Luta Jata Hai, Koehperqmp
Parta Hai.”
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Big things are purchzsed by the railways.
We should not have any objection if the hon.
Minister wishes to buy a sm:ll aeroplane.

With these words I conclude.

DR. RAMESH CHAND TOMAR (Hepur):
Mr. Chairman, Sir, I am thankful to you for
providing mé an opportunity to raise the
probiems of my arez during the debate on
the Supplom:niary demairJs of Rzilways.

M. Chnirm=a, Sir, there isa railw.y crossing
at Gaushla uzder my Cons'i‘uency of Ghezia-
bad. Due to constant to and fro runring
of trains from there the 3ate at the railway
crossing remtins zlw-ys clos~d. The pecrle
belonging to a large arc:. of G-ziabed thus
remins cut off from the m=in city. Peorle
rais>d an agitation for the construction of
und :rbridgs there. The danartment of rail-
wiys conctiled to their J>mand. The mip of
the propos:d under bridze was approved,
estim 1t= of cos: duly nren-red, but funds Lave
not b2 releasad. [, therefore, request the
hon. Minister to imm-.litely order rele=sz of
funds so that the work of constructing the
undr-bridee could be st=rted. The number
of EMU trains should be increasad.

Mr. Chairman, Sir, whencver the hon.
Minister is =sked to do som= new work, for
exam™1= 2s we h2d requested him for doubling
the railway track between G-zizb-d ~nd
Meruf, he g ys that thre is a nauci'y of funds.
Hore T have to suge st som>thing to him which
will not cost anything and lacks of pecrle
will b2 bmefitted. T shnll be greatful if he
im~lemnts that, . (Interr:ptions).

G ziabad is an industrial area, Traders from
diff:rent narts of the country coms here but
no superfast train halts there. I request that
the Goverament should provide for stoppace
of Superfast trains at Gaziabad. Lacks of
people commute from Goziabad to Delhi
everyday, but the railway facilities provided
to them are not adequate. I, therefore, rejuest
that proper railway facilities be ma.e available
to them.

Lucknow Mail do=s not halt at Pilkhua
station. It shoudld have a halt there. You
may please not buy an aeroplane, and arrange
for the construction of undarbridge with that
money funds should be allocated  for that

purpose.
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SHRI TEJ NARAYAN SINGH (Buxar) :
I would like to submit that the servics of all
the railway casual labourers working sincc
1990 should be ragularised as per rules. Rail-
way track should be laid between Ballia and
Buxar. The old ralilway track betwsen Sasz-
ram and Arah should be revived. Sleeping
berth facility has been withdrawn from Secend
Class Coaches. It should be revoked because
its absence causes great hardships to travelliag
public. Armed forces should b= posted in all
the trains passing through Mughal Srai-
Barbaraiya section because maximum insi
dents of Chain pulling occurz bstween these
two places. Rather, the chain-pulling system
should be removed between Mughal Sarai and
Barbaraiya stations. All statioas falling
between Arah and Chausa should be modern-
ised, specially the stations falling under Buxar
district there is no retiring room at that
railway station. Delhi-Hawarah express hal
at every station falling betwcen Chausa and
Arah except Barna station, That train showld
be aiven stoppage over there too.

I viould like to submit that corruption
should be checked. If comrapuion is checkad.
the Government will not have the mood far
going in privatisation of railways.

With thiese words I conclude.

SHRI 'VIRENDRA SINGH (Mirzapus) :
Su~plementary demands in the budget haw
been put forth. As the Goverament put thase
demands and sezk the approval of tiie House.
Similarly, we do aiso put our demands. In
course of the debate o1 Razilway Budget, I had
demanded that the use of plasiic cups for ser-
ving tca on all the railway stations of India
should be replaced by earthen bowls. At
this the Government replied that m2ny peaple
in India do not like ii. I rziterate my demand
and submit that such a provision would pro-
vide employmz2at to 2D lakhs pzople. I chalke-
nge. The food is szrved in plastic wrappers.
Some tribal area do also come under my cons-
tituency. Where such leaves are available in
jungles which may be used for making pattals
and food can be served in pattals, that wil
ensure purity of food and moreover, it will alas
provide employment to 5 lakhs people. Indi-
genity and self reliance will then not be msrely
a lip service, but will be in practice. Mr.
Chairman, Sir, my Coastituency Mirzapur
Bhadohi happens to be the largest carpet
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pdustry area of India. Rs, 12 hundred cro
foreign exchange is earned from that industry
and 30 lakh people are employed thercin.
I would like to submit to the hon. Minister
that no important train stops there so as to
ennble the people to reach Bombay, Calcutta
or Delhi. The fact, however, remains that the
persons associated with carpet industry have
to visit to Bombay, Calcutta and Dalai. I
would therzfore like to sabmit that the Gov-
sroment should make arrangements forstonpage
of the Delux Express at Mirzapur which was
sarlier used to stop therzin. Earlier, there was
one Poag Express runaing upto Bombay. I
had also writtea several !latters in this regard
May be there is “omz technical problems but
| would submit that the Goverament should
also make arrangemeats for stoppage of that
train therein.

Sir, Bhadohi is the largest carpet industry
awrea. It falls under my Coastituency. The
Chaura-Chauri Express was runaing these
from Bombay to Gorakhpur. If that trzin
is given a stoppage there, then there will be
a direct link between Bombay and Bhadohi
and people will be grzatly bzazitted. There
is one more thine which i woild like to sub-
mit. The biggest tharmal power complex of
Asia is situated at Singrauli and it is a conmon
knowledge that lakhs of peoonle live in Sing-
rauli area; but that placz has not so far been
linked with Banaras by rail lins. There is no
direct rail link. I had oicz dzmandzd in this
regard that o1 Shakti Punaj Express train
used to run from Shakiinagar to Banaras.
Now that train is cancelied. Shri Narayan
Dutt Tiwari had inaugurated that irain,. but
that train was never run. ¥ would like to sub-
mit that if there will be rail linx between
Shaktinagar and Ranaras., lakhs of peozle
will be benefitted. Therefore, if tie biggaat
Bawer Complex of sia will be directly linkzd
by rail line with Bomnbay 214 if th2 train which
-uns _rom Banaras to Bombay via Allahabad
will be diverted via Champan and Singrauli.
It will cut short the distance by 200 Lilonetre
and moreover the peonle of Singrauli area
will also get the facility to go Bombay by
train.

Mr. Chairman, Sir, the hon. Minister of
Rafiways has pointed out that work on several
projects might be dropped due to the paucity
of funds. He has also made a demand of
funds for initiating work on those projects.
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would like to say that with the help of the
Asian Bank one Erkon Company is doing the
work of broadening the road from Banaras
to Shaktinagar. Rs. 200 crore is likely to be
incurred on that work. I am aware that this
expenditure is being borne by another depart-
ment rathar than by your ministry. However,
if you may conduct a survey in public interest
whether the work of broadening the road is
worth while, you will find that it is not re-
quired at all. When the Government of
Kalyan Singhji was in power in Uttar Pradesh,
he had stopped that work with the argument
that it was not rejuired. There is no traffic
pressuré oa that road, but as soon
that Goverameat fell the work was
again entrusted to the Erkon Company and
now the work is 01 prograss, I woald like to
submit to the Goverament that this job should
be stopped in public interest. You are com-
petent enough to make correspondence with
the other department to get this job at fix.

Mr. Chairman, sir, on the one hand the
Goverament is planning to purchase aero-
planss so that they may reach to the spot
of accideat quickly while on the other hand he
is allowing such unuseful things to go on.
What I want to submit is that so far as the
issue of aeroplane is concerned he may got
it from any other Ministry as well, but if
aeroplane is purchased and is given to the
Erkon Company, that will, of courss, be
not much useful. The N.T.P.C. has its own
aeronlane which is misused by the Chairman
of the N.T.P.C. and by others. I suspect, the
plane likely to be entrusted to Erkon Com-
pany may have the same fate. After your
denarture when the next Minister will assume
ofice, hs# may misuse it. The Chairman and
the other authorities may use it for their
strides. T would therzfore like to submit that
therz should be a check o1 such squandering.
If the said asronlane is not purchased, at least
I will anpreciate it.  Qur senior Colleague
and leader Shri Ram Naik has also opposed
it. 1 do also oppos= it and hope you will also
onnose it, The a2ronlane should not at least
be given to the Chairman of TRCON other-
wise he will use it for a picnic trip.

20.00 hrs,

I would like to make ose more domand
ane hope thatit will bz accepted' Rural level
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players should be employed in the railway
department. If this is done, it will help in
developing sport-culture and you will get
the whole credit,

With these words, I conclude.

{English]

THE MINISTER OF RAILWAYS (SHRI
C. K. JAFFER SHARIEF) : Mr. Chairman,
Sir, I am grateful to you for having given me
this opportunity. I am also grateful to the
hon. Members who have taken keen interest
and participated in this debate.

1 would like to inform the hon. Members
that partly I am doing—thers are some
Demands—some service of the previous
Government. We have coms here to gst the
approval of this House for the moasy spent
by them. Hardly 038 or two Memnbers who
have knowledzs about the parliamentary
procedures have referred to that. However,
I would like to first give credit to the two
lady Members who have been sitting here so
late.

Let me commence with the point made
by ‘Shrimati Saroj Dubey. (Interruptions)

~SHRI P. C. THOMAS (Muvattupuzha):
Are you not giving any credit for men ?

SHRI C. K. JAFFER SHARIEF : T will
come to the poitnts made by them later. These
two lady Members have been sitting so late
here.

Shrimati Saroj Dubey has referred to the
withwrawal of the stoppage of train numbers
3003—3004 Bombay-Howrah mail—at Shan-
ka.rgarh and also mentioned about the agitation
which is going on there. .(Interruptions)

SHRIMATI SAROJ DUBEY : There
was an agitation and the stoppage had been
restored for some time.

[English}

. SHRIC. K. JAFFER SHARIEF : Anyway,
in difference to the wishes of the people of
Shankarearh, the stoppage had been restored
from 22nd,. This will continue on a rehearsal
basis.

Now; I will come to a point made by the
other lady Member, Shrimati Suseela Gopalan,
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which has been supported by some other hon.
Members. Doubling of line from Kayam-
kulam to Karunagapaili would be com~
pleted this year, 1993-94, itself. Funds fo!
land acquisition for doubling of line. from.
Quilon to Trivandrum are being made
available this year and the work could bc
taken up once land has ba3a acquired. ~ Survey
for 316 kms. for doubling of line from Shoranur
to Mangalore is in full swing and it would be
completed by June 1994. The decision to take
up the work could be taken therealter. This
is with regard to Kerala.

In regard to extending Rajdhani Express
from Madras to Trivandrum, it is also being
agreed to. ’I'he Chief Minister and the other
Mcmbcrs “of Parliament from Kerala | had
cﬂlled on me.. (Interruptions)

_SHRIMATI SUSEELA GOPALAN (Chira-
yinkil) : What about its timing ? What about
the sleeper problem ?

SHRIC. K. JAFFER SHARIEF : I do not
want to give those details now. T hope, the
two Jady Members who have taken pains
to sit so long with all of us, would e happy
with this.

SHRIMATI SUSEELA GOPALAN: Ahout
sleeper problem you dic not say anvthlng

SHRI C. K. JAFFER SHARIEF :
do not interrupt me, it will bz better,

1f you

Sir, there has bezn lot o/ criticism. I would
like to tell one thing to the hon. Memberss
It is not that merely some area is being fav-
ourzd and somz area is being discriminated
Sometimes [ feel very happy that I come from
a State known as Mysore where Tipu
Sultan had ruled. When we look at the history,
we find that he expanded the Mysore State. [
think one becoming a Railway Minister can
also expand because the entire gauge conver-
sion in Rajasthan is part of Katrnataka,Allaha-
bad-Varanasi is also in Karnataka, Lucknow-
Kannur is alse in K-ornateka, Rexol-N- rketia-
ganj ia al*o in Krrnataka, Guwahati-l umding
jsal-oin Karnataks. Just because one Fecnme-
a Mi-ister from a State, people do not wint
to look at the geography. They do not want
to sec where the works arc going on. They
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do not want to see on what basis a programme
is being taken up. Just because a man belongs
to a place, they start believing that everything
is being done in his State.

One Member did refer about one project
belng in the Action Plan and asked whether
the Planning Commission bhas given the
clearance. We do include them in the Action
Plan with the intention to take them up, but
when we go to the Planning Commission,
whatever the Planning Commission clears,
only that is taken up and not others. So,
there is a scrutiny over and above the Railway
Ministry. This nobody should forget and
mobody should think that we are doing as we
like and that the Railway Minister can have
the luxury of going according to his whims
and fancies. That is not correct. So, there
no need of just making a accusations, just
saying that everything is being done in his
State. That is not correct.

As I repeatedly said during the earlier
discussions on the floor of the House, if more
investment is being made, it is in Rajasthan.

My friend Suraj Mandal said why do we
§0 over to gauge conversion and not have
something in the areas where there is no
railway line at all. I fully appreciate his senti
ments. There is nothing wrong in that. Gauge
conversion we have taken up not merely to
favour an area but also to see that we do not
incur losses. Every metre gauge and narrows
gauge line is being subsidised by the broad
gauge. So when the metre gauge and narrow
gauge lines are not the earning railway lines,
how long yYou want to continue with those
lines 7 Today, with the progressive gauge
conversion, we are also trying to ascertain the
market. Thereis market available. Iamsorry,
I must share with the House that I am really
not happy with the existing arrangement.
Railways are just bothered about the com-
mitted traffic, about taking care of the core
sector, leaving the rest.

Just now my friend was complaining why
we are worried about the roads. The basic
fact is that we have taken up from Delhi to
Ahmedabad. Why? You see how many
trucks are plying on that road. We have
taken up from Neeraj to Bangalore and Tri-
vandrum. Why have we taken them wp ?

351 LSS/ND/%4

You see the routes. See the road traffic on
those routes, This is being done only to attract
the road traffic t¢ the Railways, tc save the
fuel and also to enable those areas to develcp.
That is the philosopby behind it.

Sir, many hon. friends from the North
East had spoken. One friend said that we
are using the old material there. I am very
sorry to say that there is a misunder-
standing about it and we are
absolutely not using any such thing, We
know the sensitiveness of the people of North
East. In fact, I do remember when I was the
Minister of State in the same Ministry in the
cighties, how much Mrs. Gandhi used to tell
us to concentrate and give more attention to
the North East States. We do appreciate
their requirements.

SHRI BLJOY KRISHNA HANDIQUE
(Jorhat): Sir, I have great respect for the hon.
Minister. I want to ask one thing.

SHRI C.K. JAFFER SHARIEF: I have
not yet completed. Let me complete.

It is only as in any other part. New rail
are being used for gauge conversion scheme.
gecond line service rails are conventionally
used for loops and sidings which are not
used for main traffic about which no one need
to bother. The gauge conversion phase-II
from Lumding to Dibrugarh would be com-
pleted as scheduled in 1995-96. It is a firm
commitment. Both cast iron and concrete
sleepers are being used on various gauge
conversion schemes all over India. Cast iron
sleepers are also technically suitable for the
track. So, there is no need to have any
apprehensions on that.

SHRI BIJOY KRISHNA HANDIQUE::s
Already the cast iron sleepers are being used
between Guwahati and Lumding. I want an
assurance whether between Lumding and
Dibrugarh you will be using concrete sleepers
or not.

SHRI C.K. JAFFER SHARIEF: I have
very clearly told you. What is being techni-
cally feasible, which is being used elscwhere,
is the same thing being used there also. There
is no question of any discrimination.
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On the Konkan Railway, Shri Ram Naik
and Prof. Ram Kapse have both spoken.
I am really very grateful to them. They have
made very conStructive suggestions. As they
have said, we are waiting for the report of
the Justice Ojha Committee, I am sure it is
going to be available to us during the next
month, somewhere in the middle of next
month and that is the final one. Thereafter
there is not going to be anything else and 1
must also say that work is suspended only
in that particular area, the work relating to
the Konkan project is a major project, In
the other area, there is no dispute. The
work is going on. But the main problem
is that the friends, those who conceived this
project, did not make the funding arrange-
ments. That is in the knowledge of every-
one.

Shri Ram Naik has been good enough to
give a very constructive suggestion. He has
said that he has already made this suggestion
to the Prime Minister. I will be taking it
seriously at my personal level itself. I will
be following it myself and I am sure that with
the kind of assurance given by the Prime Minis-
ter and the importance that he too attaches
to this particular project, there wil not be
any further delay. I do not think any doubts
should remain in anybody’s mind.

Prof. Ram Kapse was asking about Roha-
Dasgaon line. Before Vinayak Chaturthi,
Inshah Allah, 1 will try my best to see that it
is done. I have alrcady spoken to the
Chief Minister, Maharashtra. We will be
finding out some time to go there and inau-
purate it. I do agree that it is being delayed.
We do not want to futher delay it any more.

Sir, I do not want to take much time of the
House.

[Tvanslation]

SHRI RAM KRIPAL YADAV : You
have not said anything about Bihar, It was
announced there in a public meeting also,
The hon. Chief Minister of Bihar has also
been asked in this regard. Neither you have
approved any scheme or project, for Bihar nor
are you giving any reply in that regard.

[English)

SHRI CXK. JAFFER SHARIEF: Sir, s0
far as Bihar is concerned, T do not know
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what the media has written. I am one who
does not make any false commitment whether
people like it or do not like it. I for one
who gives more importance to credibility,
there is no point in making tall claim and
speaking without any sense of responsibility.
1 generally do not think so. All the Members
have spoken, they are right because they have
to represent their constituencies, they have to
satisfy their people, they have to put forth
their demands, it is right on their part. But
they also have to appreciate our difficulty
We do not have the resources.
LY

Sir, before I forget... . (Interruptions). J,
must say one thing now before I forget. In
July I had been to U.K. T must say, there may
be shoricomings; everywhere in a system
there may be cerfain shortcomings. When
you criticise, certainly your idea should be
to lead to improvement in those areas. I
do appreciate that, but let us not condemn
and criticise. When all over the world the
Railways are losing, it is India and Indian
Railway alone which is making profit. We
should understand this. The credit for this
should go to our management, the credit for
this should go to our workers. We should
not simply keep on blaming as if they are
doing nothing and even in UK. they were
surprised as to how this Indian Railway can
be a profit-making organisation when they are
losing and when their governments are meet-
ing the social costs, here the Railway itself
is bearing them. I think more thaa anybody
else, both the more knowledgeable people like
Shri Ram Naik and Shri Ram Kapse will
agree with me, even I am sure that Shri Suraj
Mandal will also agree with me having same
knowledge of the working of the Railways.
This we should appreciate, it is not a Minis-
ter—Minister comes and Minister goes, the
Minister is not important. But the manage-
ment, our officers or our workers who work
hard, their morale should be maintuined.
Otherwise why will they work when we say
everything is bad? On the contrarv, I must
say that we, the representatives of the people,
should take more responsibility. When the
general law and order situation is bad, it is
reflected on the Railways. The GRF share
50 per cent costs, we have no control over
them. Sir, I went once to Banaras. There
our former Railway Minister, late Kamala-
pathiji for whom the whole House has rspect,
had constructed a beautiful railway station.
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In the beginning I did not see the railway sta-
tion, 1 got into the car and went away. While
returning I saw it from a distance before
reaching, I asked somebody, ‘What is this
building? Is it a universily?’ They said, ‘This
is your railway station”. When I went to the
station I thought of looking at the station. I
feel ashamed to tell you today that in such a
magnificent building people are eating pan
and spitting on it. I said, ‘If you want to
maintain this, You put red oxide, make the
whole building red.” Can you blame the rail-
ways for this? Civic sens¢ should come to our
people. (Interruptions). Please don't disturb
me.

[Translation]

SHRI VIRENDRA SINGH : There are
betel shops at Varanasi and they sing song—
‘Khaike Pan Banaras Vala’

SHRI C.K. JAFFER SHARIEF: There
are betel shops at railway station.

[English)

So, these are the problems. Now, coming
to the issue of purchasing of an aircraft, Iam
not keen that there should be an aircraft,
but the point is, it is not for any Minister or
for any officer. The problem is, we are
spending about a crore even on the air force.
Every year, when we go to different parts
on different occasions, particularly to the areas
where the accidents happen, we use it,
Otherwise, we do not use it. It ranges bet-
ween Rs. 50 lakh to Rs. One crore. The
Railway is not buying it, it is only lending it
as a loan to purchase the aircraft. Generally,
we have been chartering from Defence Minis-
try. When we ask the Defence Ministry they
also have their problems. Sometimes it is
easily available and sometimes it is not avai-
able. Sometimes, the accident happens in
lone corner of the country and the type of
aircraft which is required by us is not avai-
lable. It is not just going there. The air-
craft will take only to the nearest airstrip or
the airport and from there one has to go either
by train or by road. The other day, there was
an accident in Bihar. The Chief Minister
of Bihar was also there ana I also went there.
I felt so bad that the local administration had
not given the dead bodies for the post-mortem
or to complete the formalities to see that the
bodies are disposed of so that the relations
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can take the bodies to their homes. The
bodies were getting decomposed and they
were lying there. After all, even if nobody
claims, it is a human soul and we should have
respect for it. It pained me that the innocent
people are getting killed unfortunately acd it
is not a happy thing. We are trying our level
best to see that accidents do not happen.
In fact, I took a bold decision in spite of all
the resource constraints to put even costly
inputs so that we totally eliminate the acci-
dents. We should try to eliminate the
collisions which are the worst accidents to
happen. After all, if the travelling public
do not travel with confidence and if we do
not give them the sense of safety and security,
then what is the good of a travel ?

Sir, as somebody rightly said, every Ministry
has an aircraft. Even the Environment
Ministry has got an aircraft. It has got an
aircraft and it has got the helicopter. The
Coal Ministry has got it and the Steel Ministry
also has got the aircraft. Here, it is the
question of the lives and properties of the
people and the question of economy. The
sooner the railway line is restored, it starts
productivity for which, sometimes the top
executives are required to guide. Sometimes,
we may even save some precious lives by
lifting them to a good hospital nearby. So,
please do not conceive an idea that when we
have an aircraft, the Minister will take it
and go around. After all, how long can it
happen? I do not know whether I will be a
Minister tomorrow or next week or not. It
is not the individual who matters, itis the
purpose and the reason which is important.
Ram Naikji has rightly said that there could
be a pool. I also wish so. It cannot be my
decision, but under the circumstance, I
personally feel that looking at the economics,
looking at the necessity and looking at the
problem, when every small sector is having
it, for such a large economic sector which
looks after the infrastructure of such a vast
country, their executives should also have
something so that they are able to move
fast and attend to things so that they will be
able to generate more productivity.

This is all the idea. It is not that we are
spending money. We are only lending loan.
A sum is chalked out to the railways and it
would be chartered to other sectors also.
It is not that only railways use it. This is
the purpose. -
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I will certainly keep in mind whatever
other points the hon. Members have made
and we will respond to them also in writing.

SHRI SRIKANTA JENA (Cuttack): I
raised the matter regarding Khurda and
Bolangir.

SHRI CK. JAFFER SHARIEF: I am
very much moved with the conditions there.
In fact, they are tribal people, poor people
and they are wvery much poverty-stricken.
1 have decided to visit myself. I have com-
mitted this that I am visiting them. I will
be coming there. Before I come, from my
level, T will discuss with the Planning
Commission. It has been sent to Planning
Commission which examined it. We will
take up again. I will have to talk to the
Prime Minister also. As I said before, I
do not believe in making promises. Let me
do home-work. Let me also come there.
Coming back and explaining the situation
also may help. I am quite sincere about it.
Do not have any doubts about our interest
in that,

SHRI ASTBHUJA PRASAD SHUKLA
(Khalilabad) : We have raised the major
point. You said many times that you will
reappropriate and get the money for all these
four demands. You have sought permission
of this House for nearly Rs. 4 lakhs now and
the remaining money will come out of re-
appropriation. That is what you have said
in the Demands for Grants. You said that
the remaining money of Rs. 51 crores will be
invested as equity in Konkan Railway Cor-
poration. For lending for the purchase of
aircraft, Rs. 15 crores is required.

SHRI C.K. JAFFER SHARIEF :
both Appropriation
Grants.

It is
and Supplementary

SHRI ASTBHUJA PRASAD SHUKLA :
Our experience has been that while doing
reappropriation, certain other major works
will be affected. We want to know what are
the works which would be affected.

SHRI C.XK. JAFFER SHARIEF : I must
share with you that no major work will be
affected. But sometimes you abuse us so
-much. Internal generation of revenue has
kept us alive. I do not know whether I
should say this. Even the promised budge-
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tary support has not come. The money is
stuck up with the scam, CANFINA. That
has not come back. Our Delhi DESU and
Bhadrapur are not paying. All our arrears
with the power houses, nothing is coming.
So you must appreciate. Today you can go
right from Gauhati to Kanyakumari and ask
them whether work is going on there or not.
If you feel that there is some work being done
in every State, then you come back and tell
me that railway is doing something. I
again repeat, it is not of my doing. I am
grateful to the management, our officers and
our workers who have taken the work. I
entirely agree that there is still enormous
scope to improve provided you allow us to
work. (Interruptions) We will be replying
to the Members. The replies to be given
are in thousands, not one or two.

We have nine informal consultative com-
mittees and one formal consultative committee.
Each zonal railway has got one informal
consultative committes. (Interruptions) Then
Standing Committee has come now. From
the time I come to the House, this Chamber
and go back to my room here, my both
pockets are like post bags. Everybody will
give letter here itself. I have to carry it and
give it to the officers. I want you friends to
help us and give a little time. I think, both
Shri Ram Kapse and Shri Ram Naik will
understand that the Minister will have to
apply his mind to reduce the work. (Jaterrup-
tions) The amounts required and asked for

‘are for the current year and the major part

will be provided in the next year’s Budget.
This is what I wanted to tell. However, I
am grateful to all the hon. Members who
have taken part in this debate and given us
valuable suggestions. To those poinis that
I have not been able to answer, T shall be
writing to those Members separately.

MR. CHAIRMAN : 1 shall now put the

Supplementary Demand for Grant (Railways)
for 1993-94 to vote.

The Question is :

“That the respective supplementary sum
not exceeding the amount shown in the
third column of the Order Paper be
granted to the President of India out of
the Consolidated Fund of India to defray
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the charges that will come in course of
payment during the year ending the 31st
day of March, 1994, in respect of the
head of Demand entered in the second

BHADRA 3, 1915 (SAKA)  for Grants (Railways)
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column thereof against Demand No.
16.

The motion was adopted.

Supplementary Demand for Grant (Railways) for 1993.94 submitted to the Vote of

Lok Sabha
No. of Name of Demand Amount of Demand
Demand for Grants submitted
to the Vote of the House
1 2 3
16 Assets—Acquisiiion, Construction and Replacement . Rs.
Other Expenditure
Capital 4,00,000
(Interruptions) MR. CHAIRMAN : I shall now put the

SHRI RAM NAIK (Bombay North) : The
Government should be careful at the time of
General Demands. We are tolerating today.
If this continues tomorrow, we will use our
strength. This is the warning we are giving.
(Interruptions)

[Translation]

SHRI NITISH KUMAR (Barh): I have
just mow said, “Noes have it"'—Had you heard
it Government would have fallen. Fortu-
nately, they have not heard it. I said thrice,
‘“Noes have it"" (Interruptions)

[Englisk)
SHRI RAM NAIK : We are fore-warning

the Government. We would not tolerate
this. (Interruptions)

Demands for Excess Grants (Railways) for
1989-90 to vote.

The question is :

“That the respective excees sums not
exceeding the amounts shown in the
third column of the Order Paper be
granted to the President out of the
Consolidated Fund of India to make
good the excess on the respective grants
during the year ended 31st day of March,
1990 in respect of the heads of doemands
entered in the second column thereof
against Demand Nos. 3, §, 6, 9, 13, 14
and 16.”

The motion was adopted.

Demtands for Excess Grants (Railways) for 1989-90 sobmitted to the Vote of Lok Sabha

No. of Name of Demand Amount of Demand
Demand submitted to  the
vote of the House
1 2 3
Rs.
3, General Superintendence and Services on Railways . 99,22,878
5. Repairs and Maintenance of Motive Power 17,59,38,706
6. Repairs and Maintenance of Carriages and Wagons 24,32,70,037
9. Operating Expenses—Traffic . 3,52,89,157
13. Provident Fund, Pension and other R.ellremanl Benzﬁt 2,47,20,647
14. Appropriation to Funds g 31,97,57,087
16. Assets — Acquisition, Construction a.nd chlaoemnt
Other Expeudlture
Capital . 41,15,85,196
Railway Funds

74,31,13,310




